
List of cases where e-Payment of Court fees was made during the month of  FEBRUARY-2024.

Court District Court Room Case Type Case Number Advocate

1 Central Recovery 03.02.2024 9313780408 01.02.2024

Recovery 03.02.2024 9810134489 22.01.2024

Recovery 08.02.2024 9899090801 12.01.2024

Recovery 15.02.2024 9958430361 09.02.2024

Recovery 15.02.2024 9811161525 12.02.2024

Recovery 16.02.2024 9811080567 14.02.2024

Recovery 16.02.2024 9810459344 14.02.2024

Recovery 22.02.2024 9811161525 16.05.2023

Recovery 28.02.2024 6201970125 22.02.2024

2 Central NIL

3 Central 01.02.2024 9711156516 NOT FILED

02.02.2024 9654713565 08.12.2023

06.02.2024 9313780408 06.05.2022

07.02.2024 9716141409 08.01.2024

No.
Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
191/2024

SASHI JAIN 
VS KARTIK 
AGGARWAL

SANTOSH 
KUMAR

SBPANDEY7@
YAHOO.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
195/2024

D P Electricals 
Pvt 
LtdVsKavita 
Chauhan

ANANTKU
MARHAJEL
AY

hajelaylawassoc
iates@gmail.co
m

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
219/2024

M/S 
INVICTUS 
DIGITALVSM/
S 
DIGAMBERC
OMPUTECH 
PVT LTD

PAWAN 
SINGHTAN
WAR

deepakraoadvo
catc@gmail.co
m

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
240/2024

PRATEEK 
JAIN 
PROPRIETOR
OF AAPRA 
OVERSEAS 
INDIAVSRAM
ESH 
SINGHPROPR
IETOR OF 
AAYUSHTEXT
ILE

RAM 
PRAKASHS
ONI

infoarpslegalsol
ution.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
241/2024

ANUBHAV 
WADHWA VS 
MUNICIPAL 
CORPORATIO
NOF DELHI

SATYENDR
A KUMAR 
SINGH

sksinghll6@gm
ail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
252/2024

SUSHIL 
KUMAR SAHU 
VS MOHAN 
TRADING 
COMPANY

SUNIL 
KUMAR

mohan 
tradine:com 
oanv(@vahoo.c
om 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
253/2024

A AND A 
ASSOCIATES 
VS NAVEEN 
KUMAR

SUBHASH 
CHANDRA

chandraadv31@
gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
277/2024

SUNIL 
BANSALVSM
UNICIPAL 
CORPORTIIO
NOF DELHI

SATYENDR
A KUMAR 
SINGH

sksinghll6@gm
ail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
312/2024

HINDUSTAN 
SHUDH 
GHEEUDHYO
G OPC 
PRIVATE 
LTDVSBHAW
NA GUPTA

SHRAVAN 
BANSAL

unitedmark@u
nitedandunited.
com 

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
182/2024

AMARDEEP 
DAHIYA v/s 
RCC INFRA

DEEPAK 
CHAUHAN

ADVNAMANIS
SRANI@GAMA
IL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
185/2024

VARUN 
PALIWAL V/S 

NICHI 
MANUFACTU

RING PVT 
LTD

KAUSHIK 
CHATTERJ

EE

VAKALATINDI
A@GMAIL.CO
M

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
204/2024

SMT. MEENU 
V/S ASHISH

NARENDER 
KUMAR 

NOT 
AVAILABILE

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
209/2024

ALSTONE 
INTERNATIO

NAL V/S 
GAYATRI 

VINEET 
JAIN

NOT 
AVAILABILE



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

3 Central

07.02.2024 9810189223 12.01.2024

07.02.2024 8527113608 29.01.2024

15.02.2024 9911641844 18.09.2023

15.02.2024 9811433605 05.02.2024

CS COMM261/2024 19.02.2024 9810076766 16.02.2024

21.02.2024 9811161525 03.08.2023

24.02.2024 9313882282 19.02.2024

26.02.2024 SUKREET KAPOOR9918250327 22.08.2023

01.02.2024HDFC V/S JATIN SUBHASH CHANDRAANISH BHOLA 9811452022 NA

 MISC DJ 124/24 20.02.2024CANARA BANK V/S PREM CHANDPRANAY SHARMA9873101002 NA

29.02.2024SBI V/S AVDESH SAXENAVIJAY PRAKASH9810210832 27.02.2024

4 Central 304 EXTENSION BLOCKRECOVERY 01.02.2024 9210804751 NA 31.01.2024

304 EXTENSION BLOCKRECOVERY CS (COMM)-197/202405.02.2024 SH. AKSHAY MAHAJAN999905161 13.09.2023

304 EXTENSION BLOCKRECOVERY CS (COMM)-196/202405.02.2024 SH. SANJAY DHAWAN9871325777 23.01.2024

304 EXTENSION BLOCKRECOVERY CS (COMM)-199/1202405.02.2024 SH. SUNIL SHARMA9718549317 21.12.2023

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
210/2024

M/S S K 
EDUCATION 

VS KD 
BACHPAN 
UNIQUE 
SCHOOL

ROHIT 
VASHISHT

H

ROHIT1996VA
SHISHT@GMA
IL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
211/2024

LUXMI DRY 
FRUITS & 

SPICES VS S R 
TRADER

SANTOSH 
TIWARI

SANTOSHTIW
ARIADVOCAT
E@GMAIL.CO
M

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
237/2024

DAVENDER 
KR 

AGGARWAL 
VS HANS RAJ 

COLLEGE

SANTOSH 
TIWARI

ADVOCATESH
AKTIWARI25@
GMAIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
238/2024

MANSHU 
ARORA V/S 

M/S SAI 
SALES

BHUPENDE
R MITHANI

BHUPENDER
MITHANI4@G
MAIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

NEERAJ 
NAGPAL V/S 
ABHISHEK 

GARG

BABBAR & 
ASSOCIATE

S 

BABBARSAND
ASSOCIATES@
GMAIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
273/2024

RAJA GARG 
V/S MCDQ

SATYENDR
A KUMAR 

SINGH

SKSINGH116@
GMAIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
291/2024

M/S SDE 
AGRO PVT 

LTD V/S 
BHUVANESHI 

TRADERS 

RAJESH 
VASHISHT

H

VASHISHTH.R
AJESH23@GM
AIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
300/2024

SEIMENS 
HEALTH 
CARE VS 

WELL NESS 
PATH CARE

GARIMA@KSA
ND.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

OMP I COMM 
87/2024

ANISHBHOLA1
7@YAHOO.CO
M

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

PARNAY7ADV
OCATE@GMAI
L.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
318/2024

NOT 
AVAILABLE

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS(COMM)181/202
4

BHUPENDER 
SINGH VS. 
KURBAN ALI 
NOORAI

MOHD 
NADEEM 
KHAN

M/S CREAMY 
COUNTY VS. 
M/S ADARSH 
TEA AND 
FOOD 
PRODUCTS

adshaymahajan
2027@gmail.co
m

M/S JIWAN 
BOOKS 
INTERNATIO
NAL PVT. 
LTD. VS. M/S 
AKARSHBOO
K DEPOT

aayushidhawan
81@gmail.com

M/S 
ARIHANT 
INSULATION 
HOUSE VS. 
M/S SUPER 
SHAKTI 
WINDING 
WIRE

SHARMASUNI
L545@GMAIL.
COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

4 Central

304 EXTENSION BLOCKCS(COMM)-217/202408.02.2024 SH. D.S. KHATANA9818000645 31.01.2024

304 EXTENSION BLOCKRECOVERY CS(COMM)249/202416.02.2024 KSHITIJ 9876546372 23.04.2024

304 EXTENSION BLOCKRECOVERY CS(COMM)260/202419.02.2024 ANUNAYA MEHTA9899834055 17.11.2023

304 EXTENSION BLOCK THCRECOVERY CS (COMM)315/202429.02.2024 S K EDUCATION PVT LTD VS. BACHPAN CONVENT SCHOOLROHIT VASHISHT9810189223 13.02.2024

5 Central 305 EXTENSION BLOCKRECOVERY CS COMM-190/202403.02.2024 STATE BANK OF INDIA V/S AJIT KR. SRIVASTAVA 9810099445

305 EXTENSION BLOCKRECOVERY CS COMM-2020/202406.02.2024 HERO MOTOCORP LIMITED V/S ASHOK KUMAR9718209970

305 EXTENSION BLOCKRECOVERY CS COMM-218/202408.02.2024 INFINITY GLOBAL CSP PVT. V/S AJAY BHAYANA 9910343564

305 EXTENSION BLOCKRECOVERY CS COMM-225/202412.02.2024 DIVYAM GUPTA V/S MONICA CHADDHA 9811506620

305 EXTENSION BLOCKCS(COMM)-217/2024CS COMM-234/202414.02.2024 ARANKA INDUSTRIES LTD. V/S MEWAR HITECH ENBINEERING LTD. 9112574762

305 EXTENSION BLOCKRECOVERY CS(COMM)249/202416.02.2024 KSHITIJ 9876546372 23.04.2024

305 EXTENSION BLOCKRECOVERY CS(COMM)260/202419.02.2024 ANUNAYA MEHTA9899834055 17.11.2023

305 EXTENSION BLOCKRECOVERY CS (COMM)315/202429.02.2024 S K EDUCATION PVT LTD VS. BACHPAN CONVENT SCHOOLROHIT VASHISHT9810189223 13.02.2024

6 Central 410 216/2024 06-02-2024 SH. B.S. MALIK9540461477 29-01-2024

410 222/2024 12-02-2024 SH. NAVDEEP SINGH9811311360 31-01-2024

410 221/2024 09-02-2024 SH. MOHIT AGARWAL9911092666 16-01-2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

M/S SONOTEK 
CASSETTES 
COMPANY VS 
JITENDER 
SINGH 
RAWAT

LAWOFFICE_ADVOCATEMANENDRA@YAHOO.COM

PAWAN 
KUMAR 
BHARARA VS. 
SANJEEV 
KUMAR 
CHHATWAL

KSHITIJMATH
UR29@GMAIL.
VCOM

SUNITA 
GUPTA VS. 
ANNAPURNA 
BHANDAR

ANUNAYA.ME
HTA@GMAIL.
COM

ROHIT1996VA
SHISHT@GMA
IL.COM

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

PAWAN 
KUMAR 
BHARARA VS. 
SANJEEV 
KUMAR 
CHHATWAL

KSHITIJMATH
UR29@GMAIL.
VCOM

SUNITA 
GUPTA VS. 
ANNAPURNA 
BHANDAR

ANUNAYA.ME
HTA@GMAIL.
COM

ROHIT1996VA
SHISHT@GMA
IL.COM

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) 

CS (COMM)/ 
SUIT FOR 
RECOVERY

M/S 
DEVRAHA 
COMMUNICA
TIONS LTD. 
VS. PRADEEP 
KUMAR 
MISHRA

BSMALIKADV
OCATE80@GM
AIL.COM

CS (COMM)/ 
SUIT FOR 
RECOVERY

MANJUL 
PUBLISHING 
HOUSE PVT. 
LTD. VS. MR. 
KARAN

NSINGH_1908
@YAHOO.CO.I
N

CS (COMM)/ 
SUIT FOR 
RECOVERY 
U/S 6

M/S J B 
OSWAL 
GARMENTS 
VS. M/S 
CHARVI 
CREATIONS 
PRIVATE 
LIMITED & 
ORS.

MOHITAGAR
WALANDCO@
GMAIL.COM

mailto:LAWOFFICE_ADVOCATEMANENDRA@YAHOO.COM
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No.
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6 Central

410 246/2024 16-02-2024 SH. MOHIT SETH8457902716 08-02-2024

410 257/2024 17-02-2024 SH. SUBHASH CHANDRA9810459344 14-02-2024

410 247/2024 16-02-2024 SH. PANKAJ KR. VERMA9910878747 - 29-01-2024

410 258/2024 17-02-2024 SH. UMESH JOSHI9910568669 09-02-2024

410 188/2024 03-02-2024 SH. JEEWAN PARKASH GUPTA9810099243 30-01-2024

410 276/2024 22-02-2024 A.K. ASSOCIATES9999448797 19-12-2023

410 192/2024 03-02-2024 SH. LOVEKESH AGGARWAL9891947575 11-01-2024

410 220/2024 09-02-2024 SH. MOHIT AGARWAL9911092666 16-01-2024

410 304/2024 27-02-2024 SH. A.K. TRIVEDI9871441764 21-02-2024

410 CS (COMM) 265/2024 20-02-2024 SH. PRAMOD KUMAR SINGH9718209970 16-02-2024

7 Central OMP(I) COMM 01.02.2024 MAYANK MAHAJAN9873347330 NA

OMP(I) COMM 01.02.2024 MAYANK MAHAJAN9873347330 NA

CS(COMM) 03.02.2024 JEEWAN PARKASH GUPTA9810099243 30.01.2024

CS(COMM) 06.02.2024 9718209970 01.02.2024

CS(COMM) 07.02.2024 HARDIK AGGARWAL7859984398 02.02.2024

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) 

CS (COMM)/ 
SUIT FOR 
RECOVERY

M/S DONEC 
APPARELS 
PRIVATE 
LIMITED VS. 
M/S 
GULSHAN 
GARMENTS

MOHITS.SETH
@GMAIL.COM

CS (COMM)/ 
SUIT FOR 
RECOVERY

M/S A&A 
ASSOCIATES 
VS. AMIT 
KUMAR

CHANDRAADV
31@GMAIL.CO
M

CS (COMM)/ 
SUIT FOR 
RECOVERY

M/S SHAKTI 
TRADING CO. 
VS. MR. 
RAHUL TYAGI

CS (COMM)/ 
SUIT FOR 
RECOVERY 
U/S 2 (1) (C)

BANK OF 
BARODA VS. 
SANJEET 
THAKUR

ADVUMESHJO
SHI@GMAIL.C
OM

CS (COMM)/ 
SUIT FOR 
RECOVERY

STATE BANK 
OF INDIA VS. 
ALI 
MOHAMMAD

JPGADVOCAT
E@GMAIL.CO
M

CS (COMM)/ 
SUIT FOR 
RECOVERY

M/S NPT 
PAPERS PVT. 
LTD. VS. 
PARAS JAIN

KUSHAGRABA
NSAL@AKASS
OCIATES.ORG.
IN

CS (COMM)/ 
SUIT FOR 
RECOVERY

NIKHIL GARG 
VS. M/S 
SUNRISE 
COPIERS (P) 
LTD.

LOVEKESH27
@GMAIL.COM

CS (COMM)/ 
SUIT FOR 
RECOVERY 
U/S 6

M/S KATYANI 
MAA 
TEXTILES VS. 
M/S CHARVI 
CREATIONS 
PRIVATE 
LIMITED & 
ORS.

MOHITAGAR
WALANDCO@
GMAIL.COM

CS (COMM)/ 
SUIT FOR 
RECOVERY

SH. SATYA 
PAL GUPTA 
VS. MCD

AKTRIVEDILA
WOFFICE@G
MAIL.COM

HERO 
INVESTCORP 
PRIVATE 
LIMITED VS. 
ASHOK 
KUMAR

AASTHA@THE
LEGIST.COM

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

OMP(I) 
COMM)83/2024 

TATA 
MOTORS 
FINANCE 
LTD. VS 
DEEPAK 
KUMAR 
YADAV

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

OMP(I) 
COMM)84/2024 

TATA 
MOTORS 
FINANCE 
LTD. VS 
DEEPAK 
KUMAR 
YADAV

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

CS(COMM) 
189/2024

STATE BANK 
OF INDIA VS 
DEEPAK 
KUMAR

jpgadvocate@g
mail.com

COURT ROOM 
302

CS(COMM) 
203/2024

M/S ASK 
AUTOMOTIVE 
LTD. VS 
ASHOK 
KUMAR

PRAMOD 
KUMAR 
SINGH

aastha@thelegi
st.com

COURT ROOM 
302

CS(COMM) 
212/2024

MEENU JAIN 
VS SACHIN 
KUMAR

advocatehardik
aggarwal@gmai
l.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
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Date of e-
Payment of 
Court Fees

7 Central

CS(COMM) 07.02.2024 9211938138 05.02.2024

CS(COMM) 12.02.2024 MANOJ KUMAR 9211938138 08.02.2024

CS(COMM) 13.02.2024 8802636284- 08.02.2024

CS(COMM) 14.02.2024 ADDTYA KAPOOR9044888880 01-10-2023

CS(COMM) 14.02.2024 RAKESH KUMAR 9711771000 11.04.2022

OMP(I) COMM 19.02.2024 MAYANK MAHAJAN 9873347330 NA

CS(COMM) 21.02.2024 VAIBHAV JAIN 8447465059 02.02.2024

CS(COMM) 22.02.2024 NARENDER VASHISHTA9811140704 08.02.2024

22.02.2024 RAKESH K. SHUKLA 9899454835 NA

OMP(I) COMM 23.02.2024 ANISH BHOLA 9811452022 NA

CS(COMM) 24.02.2024 VIJAY PRAKASH 9810210832 02.02.2024

OMP(I) COMM 24.02.2024 8860070760 21.02.2024

CS(COMM) 26.02.2024 SANJEEV SHARMA9811117362 22.02.2024

CS(COMM) 27.02.2024 9818621098 16.02.2024

CS(COMM) 28.02.2024 VARUN R CHANDIOK9818365119 23.02.2024

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
213/2024

UCO BANK VS 
M/S SHRI 
BALAJI 
TRADING 
COMPANY 

MANOJ 
KUMAR

manojkumarad
v81@gmail.com

COURT ROOM 
302

CS(COMM) 
227/2024

UCO BANK VS 
M/S LUSH 
TRADING 
COMPANY

manojkumarad
v81@gmail.com

COURT ROOM 
302

CS(COMM) 
231/2024

IMRAN 
ASHRAF VS 
S.P. SHUKLA

ABHISHEK 
KUMAR

COURT ROOM 
302

CS(COMM) 
233/2024

STANDARD 
CHARTERED 
BANK VS 
NAND 
KISHORE 
PATNI

ADDTYA.KAPO
OR@ERUDITE
LEGAL.ASIA

COURT ROOM 
302

CS(COMM) 
236/2024

M/S JAGRITI 
JPLASTICS 
LTD. VS M/S 
SHAGUN 
ENTERPRISE
S PVT. LTD. 

rakesh.advocate
18@gmail.com

COURT ROOM 
302

OMP(I) COMM 
117/2024

TATA 
MOTORS 
FINANCE 
LTD. VS DEV 
CHAUHAN 
EARTH 
MOVERS

mayank_mahaj
an05@yahoo.co
m

COURT ROOM 
302

CS(COMM) 
274/2024

MOHD. 
IBRAHIM VS 
M/S PRISHA 
INDUSTRIES

vaibhavj2897@
gmail.com

COURT ROOM 
302

CS(COMM) 
278/2024

VIVA BOOKS 
PVT. LTD. VS 
BOOKS AND 
BOOKS

nvashishta@gm
ail.com

COURT ROOM 
302

COUNTER 
CLAIM

COUNTER CLAIM 
11/2024

M/S LEXLA 
ENERGY 
INDIA PVT. 
LTD. VS M/S 
SUPRABHAT 
ELECTRICT 
CO. PVT. LTD.

rks108@gmail.c
om

COURT ROOM 
302

OMP(I) COMM 
117/2024

TATA 
CAPITAL LTD. 
VS DEEP 
SHIKHA 
DAGA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
290/2024

HPL 
ELECTRIC & 
POWER LTD. 
VS ANENDRA 
SINGH 
CHOUHAN

vijayprakash96
82@gmail.com

COURT ROOM 
302

OMP(I)COMM 
120/2024

IDFC FIRST 
BANK LTD. VS 
KAMAL KANT 
GUPTA

GURPREET 
SINGH

gs.lawattorney
@gmail.com

COURT ROOM 
302

CS(COMM) 
299/2024

S K TANDON 
VS M/S 
MEKASTER 
ENGINEERIN
G SERVICES 
PVT. LTD.

savasharma@y
ahoo.com

COURT ROOM 
302

CS(COMM) 
308/2024

VAIBHAV 
AGGARWAL 
VS MADHU 
AGRO CHEM

SUMIT 
KUMAR 
RANA

advsumitrana@
gmail.com

COURT ROOM 
302

CS(COMM) 
311/2024

STATE BANK 
OF INDIA VS 
CHARU 
PRASAD

VARUNCHAN
DIOK@GMAIL.
COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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Name

Advocate 
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Number

Advocate 
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7 Central

CS(COMM) 29.02.2024 PRAMOD KUMAR SINHA9811594109 16.01.2024

8 Central 308EXTENSION BLOCK THCRECOVERY CS (COMM) 184/202402.02.2024 S.B. PANDEY 9313780408 31.01.2024

308EXTENSION BLOCK THCRECOVERY CS (COMM) 243/202415.02.2024 UMESH JOSHI 9910568669 09.02.2024

308EXTENSION BLOCK THCRECOVERY CS (COMM) 287/202424.02.2024 AVINASH KUMAR TRIPATHI9871441764 21.02.2024

308EXTENSION BLOCK THCRECOVERY CS (COMM) 293/202420.02.2024 M/S ANU AUTOMOBILES TH. VARUNMAHINDRA VS SKYLARK CABLES AND CORDS PVT LTDTUSHAR MUDGIL9557619380 09.02.2024

308EXTENSION BLOCK THCRECOVERY CS (COMM) 306/202427.02.2024 MOHIT RAJ 8800792205 23.02.2024

308EXTENSION BLOCK THCRECOVERY CS (COMM) 310/202428.02.2024 9818365119 27.02.2024

9 Central CS (COMM.) CS (COMM)/205/202406-02-2024 05.02.2024

CS (COMM.) CS (COMM)/228/202413-02-2024 12.02.2024

CS (COMM.) CS (COMM)/250/202416-02-2024 9810134793 15.02.2024

CS (COMM.) CS (COMM)/266/202420-02-2024 6201970125 19.02.2024

CS (COMM.) CS (COMM)/268/202420-02-2024 19.02.2024

CS (COMM.) CS (COMM)/281/202422-02-2024 9810076766 17.02.2024

CS (COMM.) CS (COMM)/289/202424-02-2024 ROHIT VASHISHT9810189223 23.02.2024

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
320/2024

M/S 
LANDSEA 
IMPEX 
LIMITED VS 
SHAPOS 
SERVICES 
PVT. LTD. 

p.k.sinha72@g
mail.com

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

NARESH 
KUMAR 
GANDHI VS 
MOAZZAM 
SIDDIQUE

SBPANDEY7@
YAHOO.COM

BANK OF 
BARODA VS 
AMIT ALOK

advumeshjoshi
@gmail.com

SH. SATYA 
PAL GUPTA 
VS MCD

aktrivedilawoffi
ces@gmail.com

info@dsnrlegal.
com

PUNJAB 
NATIONAL 
BANK VS 
PAWAN 
AHUJA

mohitrajadvoca
te@gmail.com

STATE BANK 
OF INDIA VS 
RENU

VARUN 
CHANDIOK

VARUNCHAN
DIOK@GMAIL.
COM

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

Surrender Mohan Jain Vs Space OffsetANSH 
GUPTA, 
FAGUN 
SHARMA

9810553439, 
9999610554

SHARMAFAGU
N7@GMAIL.C
OM

Kiran Shorewala Vs MeenakshiASHWANI 
MISHRA

9311176739, 
9811514844

ashwini.mishra
1@yahoo.co.in

Anmol Bhatia Vs Arsh Wardrobe CollectionANIL 
KUMAR 
SAHU

ALLIPCARE@
GMAIL.COM

Levis Struss  Company Vs Ashok KumarSHARAVAN 
KUMAR 
BANSAL

rishiunitedandu
nited.com

Jaspal Singh Vs Ranjeet SinghMOHIT 
BATRA, 
SAKET 
GAKHAR

09911893100, 
9650838589

adv.batra@gma
il.com, 
saket.gakhar@g
mail.com

Ashok Kumar 
Nagpal 
Proprietor Of 
M/s Karan 
Trading Co Vs 
Smt Nimmi 
Garg 
Proprietor Of 
M/s Puja Silk 
And Sarees

SHAILEND
ER BABAR

Ms S K Educations Pvt Ltd Vs Pramod Singh Dangirohit1996vashis
t@gmail.com
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9 Central

CS (COMM.) CS (COMM)/294/202426-02-2024 9718209970 24.02.2024

CS (COMM.) CS (COMM)/295/202426-02-2024 9718209970 24.02.2024

CS (COMM.) CS (COMM)/316/202429-02-2024 28.02.2024

Execution (Comm)/53/202408-02-2024 9811020050 07.02.2024

Execution (Comm)/71/202417-02-2024 8588826199 16.02.2024

Execution (Comm)/72/202417-02-2024 9868387454 16.02.2024

Execution (Comm)/76/202422-02-2024 9953283177 21.02.2024

OMP (I) (COMM)/106/202415-02-2024 9873347330 14.02.2024

OMP (I) (COMM)/109/202416-02-2024 9873347330 15.02.2024

OMP (I) (COMM)/97/202409-02-2024 9811452022 08.02.2024

09-02-2024 9873347330 08.02.2024

13-02-2024 9810195013 12.02.2024

10 Central 307 Civil CS (COMM)/270/202420-02-2024 M/s AXIS TELELINKS Vs SHAKTI MARBLES6264096889 14-02-2024

307 Civil CS (COMM)/271/202420-02-2024 9811161525 14-02-2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

Hero Investcorp Private Limited Vs Ashok KumarPRAMOD 
KUMAR 
SINGH

aastha@thelegi
st.com

Hero Investcorp Private Limited Vs Ashok KumarPRAMOD 
KUMAR 
SINGH

aastha@thelegi
st.com

Neetu Gupta Vs Jitender KumarBHARAT 
BHUSHAN 
KAUSHIK, 
HIMANSHU 
KAUSHIK

9899430373, 
8376001270

associateskaush
ikadv@yahoo.c
om

EXECUTION 
(COMM)

Manoj Kumar Vs MohitRAJESH 
BHALA

EXECUTION 
(COMM)

Bkl Agro Pvt Ltd Vs Sumit KumarDEEPAK 
JAIN

dkj.adv@gmail.
com

EXECUTION 
(COMM)

Arun Gupta Properitor Vs Rci Logistics Pvt Ltd ThVINEET 
JINDAL

office@vjlaw.co
.in

EXECUTION 
(COMM)

Basheshar Lal Amit Kumar Vs Kushagra SinghalJATIN 
AGGARWA
L

jka.legal@gmail
.com

OMP (I) 
(COMM)

Idfc First Bank Vs Chand Babu 966MAYANK 
MAHAJAN

mayank_mahaj
an05yahoo.com

OMP (I) 
(COMM)

Tata Motors Finance Limited Vs Pramod KumarMAYANK 
MAHAJAN

mayank_mahaj
an05yahoo.com

OMP (I) 
(COMM)

Tata Capital Ltd Vs Sultan ChoudharyANISH 
BHOLA

anish_bhola17
@yahoo.com

OMP (I) 
(COMM)

OMP (I) (COMM)/96/2024 Tata Motors Finance Ltd Vs Depak Kumar YadavMAYANK 
MAHAJAN

mayank_mahaj
an05yahoo.com

EXECUTION 
(COMM)

Execution (Comm)/60/2024 M/s S Chand And Co Ltd Vs Mr T Senthil KumarRAJESH 
KUMAR

kumarrajeshad
v.yahoo.in

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Ajay Singh Tomar ajaytomar850@
gmail.com

UMAN DUTT 
SHARMA Vs 
Municipal 
Corporation Of 
Delhi

Satyendra 
Kr Singh

sksinghl15@gm
ail.com
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10 Central

307 Civil CS (COMM)/272/202421-02-2024 9891191156 N.A. 15-02-2024

307 Civil CS (COMM)/285/202423-02-2024 9899848679 20-02-2024

307 Civil CS (COMM)/319/202429-02-2024 9958258255 26-02-2024

11 Central CS (COMM) 05-02-2024 9873938816 12.12.2023

01-02-2024 ANISH BHOLA(P),9811452022 09.02.2024

CS (COMM) 02-02-2024 9810235448 25.01.2024

CS (COMM) 06-02-2024 9811161525 03.08.2023

CS (COMM) 13-02-2024 9212719565 08.02.2024

CS (COMM) 16-02-2024 9811756351 09.02.2024

CS (COMM) 23-02-2024 7303296156 09.02.2024

CS (COMM) 15-02-2024 9910972121 08.02.2024

CS (COMM) 15-02-2024 9811161525 18.01.2024

CS (COMM) 15-02-2024 9810019614 13.02.2024

CS (COMM) 20-02-2024 9718353555 27.10.2023

CS (COMM) 23-02-2024 9266130562 15.02.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Smt Kalpana Gupta Vs Shri Pradeep PathakAjay Kumar

M/s. Banarasi Silk Vs M/s. Sachdeva BrothersSwadesh 
Bansal

swedeshbansal7
3804@gmail.co
m

M/s. VASU 
IMPEX Vs 
M/s. SHREE 
BASANTA LAL 
CHALA RAM 
JI JEWELER

Amit Vohra amitvohra56@g
mail.com

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS (COMM)/200/2024 Ramesh Brij 
Lal Santani Vs 
Virender 
Kumar Jain

Pawan 
Kumar 
Mittal(P),

mittalpk08@g
mail.com

COURT ROOM 
310

OMP (I)
(COMM)

OMP (I) (COMM)/89/2024 Hdfc Bank Ltd 
Vs Sansaa 
Enterprises 
India Private 
Limited

Anish_bhola17
@yahoo.com

COURT ROOM 
310

CS (COMM)/187/2024 Ashish Papers 
Pvt Ltd Vs 
Shree Om 
Packers

Surendra 
Mohan 
Gupta 
Gupta(P),

smguptag@gm
ail.com

COURT ROOM 
310

CS (COMM)/207/2024 Vikas Bansal 
Vs Municipal 
Corporation Of 
Delhi

satyendra 
kumar 
singh(P),

Sksingh16@gm
ail.com

COURT ROOM 
310

CS (COMM)/232/2024 Manoj Kumar 
Prop Of M/s 
Narain And Co 
Vs Janu 
Kharbanda

Narender 
Chauhan

advchauhan@g
mail.com

COURT ROOM 
310

CS (COMM)/256/2024 M/s Lmc 
Enterprises Pvt 
Ltd Vs Shri 
Sanjay Kumar

Mukesh 
Ranjan(P)
,

MUKESHRANJ
ANADVOCATE
@GMAIL.COM

COURT ROOM 
310

CS (COMM)/284/2024 Landsea Impex 
Limited Vs 
Sharad 
Rajkumar 
Bagla

Neelam 
Malik(P),

neelam.malik85
12@gmail.com

COURT ROOM 
310

CS (COMM)/242/2024 Reynobond 
India Vs Hsk 
Infra Pvt Ltd

Mehul 
Tomar(P),

mehinn78@gm
ail.com

COURT ROOM 
310

CS (COMM)/245/2024 Shishpal Vs 
Municipal 
Corporation Of 
Delhi

satyendra 
kumar 
singh(P),

Sksingh16@gm
ail.com

COURT ROOM 
310

CS (COMM)/244/2024 State Bank Of 
India Vs G I 
Enterprises

Ashok Kr. 
Bahl

bahl.associates1
995@gmail.co
m

COURT ROOM 
310

CS (COMM)/269/2024 Sona Cereal 
Prducts Private 
Limited Vs 
Varsha

Nikhil 
Garg(P),

Nikhilgaarg199
3@gmail.com

COURT ROOM 
310

CS (COMM)/283/2024 Nutech 
Industrial 
Supplies Vs 
Harji 
Engineering 
Works Pvt Ltd

Rohit 
Yadav(P),

inforytlaw@gm
ail.com
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11 Central

CS (COMM) 21-02-2024 9873815146 15.02.2024

CS (COMM) 22-02-2024 9810481016 20.02.2024

CS (COMM) 24-02-2024 9873938816 12.12.2023

CS (COMM) 28-02-2024 8800718199 19.02.2024

CS (COMM) 26-02-2024 9953686474 09.02.2024

CS (COMM) 28-02-2024 9818365119 27.02.2024

12 Central 401 CS (COMM) 198/2024 05.02.2024 9268403018 05.10.2023

401 CS (COMM) 263/2024 19.02.2024 9810019614 15.02.2024

401 CS (COMM) 251/2024 16.02.2024 9811756351 09.02.2024

401 CS (COMM) 235/2024 14.02.2024 9811072845 05.02.2024

401 CS (COMM) 223/2024 12.02.2024 9810955779 19.01.2024

401 MISC./ DJ 117/2024 16.02.2024 9899426326 N.A

401 MISC./ DJ 87/2024 05.02.2024 9811191050 N.A

401 EX (COMM) 73/2024 20.02.2024 9871441764 N.A

401 CS (COMM) 296/2024 26.02.2024 9999012495 23.02.2024

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS (COMM)/275/2024 Mohit Bhatia 
Vs Laxmi 
Chand Jain

Ashok 
Goel(P),

ip@ashokalaw.c
om

COURT ROOM 
310

CS (COMM)/282/2024 Hero 
Investcorp 
Private 
Limited Vs 
Ashok Kumar

Pramod Kr. 
Singh

mail@thelegist.
com

COURT ROOM 
310

CS (COMM)/292/2024 Ramesh Brij 
Lal Santani Vs 
Anita Dalmia

Pawan 
Kumar 
Mittal(P),

mittalpk08@g
mail.com

COURT ROOM 
310

CS (COMM)/314/2024 Punjab 
National Bank 
Vs Rajat 
Kumar and 
Anr

Rishabh 
Yadav(P),

rishabhyadav50
40@gmail.com

COURT ROOM 
310

CS (COMM)/297/2024 Shiva 
Industries Vs 
M/s Soniya 
Enterprises

ANIL 
KUMAR(P),

aniladvocate19
82@gmail.com

COURT ROOM 
310

CS (COMM)/313/2024 STATE BANK 
OF INDIA Vs 
RAJESH 
PANDEY

VARUN 
CHANDIOK
(P),

VARUNCHAN
DIOK@GMAIL.
COM

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

B.D. GUPTA & 
SONS PVT. 
LTD. V/S 
BHAGIRATH 
SHARMA

RISHI 
KANT 
MISHRA

RISHIKAANT_
MISHRA@YAH
OO.CO.IN 

STATE BANK 
OF INDIA V/S 
M/S AMAN 
ENTERPRISE
S

ASHOK KR. 
BAHL

BAHLASSOCIA
TES1995@GM
AIL.COM

M/S LMC 
ENTERPRISE
S PVT. LTD. 
V/S SHRI BAL 
KRISHAN 
BHUTANI

MUKESH 
RANJAN

MUKESHRANJ
ANADVOCATE
@GMAIL.COM

M/S TOP 
MOTOCOMPO
NENTS P. 
LTD.V/S AMIT 
RAJPUT

RAKESH 
WADHWA

WLAWLEGAL
@GMAIL.COM

M/S AJM 
HOUSING 
PVT. LTD. V/S 
M/S 
KANHAIYA 
LAL 
PRAKASH 
KUMAR

GAURAV M. 
LIBERHAN

LIBERHANLA
WOFFICE@G
MAIL.COM

RAKESH 
GUPTA V/S 
RG PROJECTS 
PVT. LTD.

EMINENT 
LAW 
CHAMBERS

ARAVKAPOOR
@OUTLOOK.C
OM

ICICI BANK 
LTD. V/S 
KANIKA 
CHOUDHARY

MANISH 
DEWAN

MANISH@KLF
INDIA.COM

SUSHIL 
KUMAR V/S 
GOVT. OF 
NCT OF 
DELHI 
PUBLIC 
WORK 
DEPARTMEN
T

A.K 
TRIVEDI

AKTRIVEDILA
WOFFICES@G
MAIL.COM

M/S 
JAINSONS 
EMPORIO 
PVT. LTD V/S 
MOHINDER

SHAILEND
ER NEGI

SHAILNEGI19
84@GMAIL.CO
M
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12 Central

401 CS (COMM) 298/2024 26.02.2024 R. B. SINGH 9810822167 20.02.2024

401 CS (COMM) 305/2024 27.02.2024 9871441764 21.02.2024

401 CS (COMM) 309/2024 27.02.2025 9313702013 20.02.2024

401 83/2024 28.02.2025 9818636833 N.A

401 84/2024 29.02.2024 9711318851 N.A

401 MISC./ DJ 144/2024 29.02.2024 SAYED WASIF HAIDER9311307710 N.A

401 51/2024 06.02.2024 9890410729 N.A

401 52/2024 06.02.2024 9818189667 N.A

13 Central 402 CIVIL 02-02-2024 9810182555 23-01-2024

402 CIVIL 03-02-2024 9818341523 01-02-2024

402 CIVIL 06-02-2024 9811311360 31-01-2024

402 CIVIL 08-02-2024 9910763929 20-10-2023

402 CIVIL 09-02-2024 9958258255 05-02-2024

402 CIVIL 13-02-2024 9999605495 07-02-2024

402 CIVIL 15-02-2024 9868523230 30-01-2024

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

MOHD. 
FAHIM  V/S 
THE 
ORIENTAL 
INSURANCE 
CO. LTD. & 
ANR.

ADVOCATERB
SINGH1962@G
MAIL.COM

SATYA PAL 
GUPTA V/S 
MUNICIPAL 
CORPORATIO
N OF DELHI

A.K 
TRIVEDI

AKTRIVEDILA
WOFFICES@G
MAIL.COM

MADHU 
SALES 
CORPORATIO
N V/S M/S 
BALAJEE 
FOAM HOUSE 
& ANR.

SANJEEV 
MALHOTR
A

SANJEEV_MA
LHOTRA410@
GMAIL.COM

EXECUTION 
(COMM)

M/S J.N. 
GOPAL AND 
CO. PVT. LTD. 
V/S M/S 
NAYAK 
SANITATION 
PVT. LTD. 

KAMRA & 
ASSOCIATE
S

KAMRASANJE
EV@GMAIL.C
OM

EXECUTION 
(COMM)

BASHEER 
AHMAD V/S 
MOHD. 
NADEEM

SUDHIR 
KUMAR

suryansudhir@
gmail.com

UNION OF 
INDIA V/S 
M/S TOMAR 
AND 
COMPANY

HAIDER.ADV.
@GMAIL.COM

EXECUTION 
(COMM)

UNION BANK 
OF INDIA V/S 
M/S BALAJI 
ENTERPRISE
S

KAMALJIT 
SINGH 
RANOT

KAMALJITSIN
GHRANOT@G
MAIL.COM

EXECUTION 
(COMM)

RAJENDER 
KR 
MALHOTRA 
V/S SHREE 
KRISHNA 
GARMENTS

NITIN 
ARORA

NITIN.ARORA
465@GMAIL.C
OM

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/183/2024

North Eastern 
Carrying 
Corporation 
Ltd Vs Remson 
Prime 
Technologies 
Pvt Ltd

Amrita 
Sarkar(P),

lexalliance.vive
k@gmail.com

CS 
(COMM)/193/2024

BABU LAL Vs 
M/S GAURI 
INFOTECH 
PVT LTD

Saumitra 
Singhal(P),

saumitra.singha
l@gmail.com

CS 
(COMM)/206/2024

Manjul 
Publishing 
House Private 
Limited Vs 
Gaurav Book 
Centre Private 
Limited

MUKESH 
AGGARWA
L(P),

nsingh_1908@
yahoo.co.in

CS 
(COMM)/224/2024

AFROZ KHAN 
Vs MOHD 
AFROZ KHAN

Firozuddin(
P),

adv.mwk1986@
gmail.com

CS 
(COMM)/226/2024

M/S KL REAL 
BUIPD Vs M/S 
REDEFINE 
STUDY 
GROUP

amit 
vohra(P),

amitvohra56@g
mail.com

CS 
(COMM)/230/2024

Ms 
Roopsingaar 
Apparels 
Private 
Limited Vs 
Shrishti 
Aggarwal

SANCHIT 
GOYAL(P),

advsanchitgoyal
@gmail.com

CS 
(COMM)/239/2024

State Bank Of 
India Vs 
Rohtash

Ravindra 
Narayan 
Singh(P),

advnarayan@g
mail.com
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13 Central

402 CIVIL 16-02-2024 9999052336 10-01-2024

402 CIVIL 16-02-2024 9811161525 07-02-2024

402 CIVIL 17-02-2024 9999001427 31-01-2024

402 CIVIL 19-02-2024 9810019614 15-02-2024

402 CIVIL 26-02-2024 9650682928 16-02-2024

402 CIVIL 26-02-2024 9810389109 17-06-2019

14 West NIL

15 West CS(COMM) 98/2024 01.02.2024 9311603927 30.01.2024

CS(COMM) 99/2024 02.02.2024 9999947057 27.07.2022

CS(COMM) 100/2024 02.02.2024 8130182787 04.01.2024

CS(COMM) 104/2024 03.02.2024 9711005868 22.01.2024

CS(COMM) 120/2024 07.02.2024 9315325686 07.02.2024

CS(COMM) 129/2024 08.02.2024 9871936601 21.01.2024

CS(COMM) 130/2024 08.02.2024 9891223874 02.02.2024

CS(COMM) 132/2024 08.02.2024 9891223874 02.02.2024

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/248/2024

KINU IMPEX 
Vs 
TILOKARAM 
PRATAP JI 
CHOUDHARY

Abhishek 
Gupta(P),

adv.abhishek39
95@gmail.com

CS 
(COMM)/254/2024

Ram Prakash 
Vs Municipal 
Corporation Of 
Delhi

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

CS 
(COMM)/259/2024

Harbhajan 
Singh 
Malhotra Vs 
Harender 
Kumar 
Chauhan

MANAK 
BUDHIRAJ
A(P),

BUDHIRAJAA
SSOCIATES@G
MAIL.COM

CS 
(COMM)/262/2024

State Bank Of 
India Vs 
Mahalaxmi 
Trading

Rajiv kumar 
Thakur(P),

bahlassociates1
995@gmail.co
m

CS 
(COMM)/301/2024

Hugo Boss 
Trade Mark 
Management 
Gmbh Co Kg 
Vs Ashok 
Kumar

Shravan 
Bansal(P),

rishi@unitedan
dunited.com

CS 
(COMM)/303/2024

Super 
Cassettes 
Industries Pvt 
Ltd Vs J K K 
Tv News And 
Entertainment

ANJALI 
NEHRA(P),

kkkhetan@tseri
es.net

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

209
Extn Block

NIKHIL 
JAIN VS. 
NAUNIDH 
DIET FOOD

SUNIL 
KUMAR 
BHARDW
AJ

bhardwajsunil2
6@yahoo.com

HARJINDER 
KUMAR 
KHATTAR 
VS. 
DEEPIKA 
RALHAN

GAURAV 
KUMAR

advocategaurav
19@gmail.com

M/S SAERA 
ELECTRIC 
AUTO LTD. 
VS. M/S 
ELECTRIC 
PLUS 
GREEN 
MOBILITY 
PVT LTD

RAJ 
KUMAR 
THAKUR 

VIPUL 
TIBREWAL 
VS.SARIKA 
AGGARWAL

RACHNA 
MAHESH
WARI

rahnamaheshw
ari74@gmail.co
m

TAURANT 
PROJECTS 
LTD. VS. 
SAMAR 
SARMAH 

MUSKAN 
TANDON

BABLU RAM 
VS. ANMOL 
SINGH 
BHURJI

VINEET 
AGARWAL

STATE 
BANK OF 
INDIA vs. 
M/S Z.R. 
DENIM

ARUN 
BATRA

ashishbatra85
@gmail.com

STATE 
BANK OF 
INDIA vs. 
M/S Z.R. 
DENIM

ARUN 
BATRA

ashishbatra85
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

15 West

CS(COMM) 131/2024 08.02.2024 9899331166 08.02.2024

CS(COMM) 143/2024 12.02.2024 9818823289 17.01.2024

CS(COMM) 145/2024 13.02.2024 9999440419 13.02.2024

CS(COMM) 153/2024 14.02.2024 8109586292 08.01.2024

CS(COMM) 167/2024 16.02.2024 9818365011 09.01.2024

CS(COMM) 177/2024 19.02.2024 9810538000 08.02.2024

CS(COMM) 178/2024 19.02.2024 7428650450 16.02.2024

CS(COMM) 187/2024 21.02.2024 9810120000 24.01.2024

CS(COMM) 189/2024 22.02.2024 22.02.2024 18.02.2024

CS(COMM) 190/2024 22.02.2024 9818030893 19.01.2024

CS(COMM) 192/2024 24.02.2024 9811135465 27.11.2023

CS(COMM) 195/2024 26.02.2024 9711894148 05.01.2024

CS(COMM) 204/2024 28.02.204 98183655011 15.02.2024

16 West 03-02-2024 9717030721 34100

06-02-2024 5900

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

PUNJAB 
NATIONAL 
BANK VS. 
BALENDER 
KUMAR

SOURAV 
BHASIN

souravbhasin10
@gmail.com

MANISH 
LIFESTYLE 
PVT. LTD. 
VS. ASHOK 
KUMAR

NAGESH
WAR 
KUMAR

info@deyandku
mar.com

REETA 
BUILDCON 
PVT. LTD 
VS. 
SHIVKRUPA 
ENG.

VIKAS 
BHATIA

vikasbhatia280
@yahoo.com

JASMEET 
KAUR VS. 
NIRMAL 
KAUR

DIVYANS
HU 
BHANDAR
I

dbhandari8@g
mail.com

FOOTWEAR 
(KLICK) VS. 
BALMUKUN
D

SHRIRAM
VIR VATS

vatsadvocate19
7@gmail.com

ANIL 
ARORA VS. 
MADHU 
SETHI

DEEPAK 
VOHRA

adv.deepakvohr
a@gmail.com

MOHAN 
MEAKIN VS. 
SHARDA 
PIPES PVT. 
LTD

B.P. 
SHARMA

support@spnle
gal.com

SUDHIR 
BHARAT 
GUPTA VS. 
SUKHPRIT 
SINGH

ASHUTOS
H LOHIA

alohiaadv@gma
il.com

SAMCHEM 
INDIA VS. 
CELEBRITY 
BIOPHARM
A PVT. LTD

DEEPAIK
A 
PARCHAN
DA 
MADAN 

AXIS BANK 
LTD VS. 
GEETA

VIMAL 
KHURANA

anirudh.bhard
waz@gmail.co
m

ALIVE 
EXPERIENT
AL VS. 
OKAYA EV 
PVT.LTD

NAVEEN 
KUMAR

naveensinglaad
v1@gmail.com

Zion 
Internationa
l Food 
Ingredients 
Private 
Limited Vs 
Suneeta Pal

Nikita 
Gupta

advnikitagupa
@gmail.com

Lancer 
Footwear 
India Pvt Ltd 
Vs Punjab 
Exclusive

SHARAMV
IR VATS 

vatsadvocate19
7@gmail.com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

CS 
(COMM)/106/2
024

Bali Homes 
Pvt Ltd Vs 
Suresh Kumar 
Kakkar

Rajesh 
Kumar  
Singh(P),

RKSINGH072
@GMAIL.COM

CS 
(COMM)/115/2
024

Vidya Sagar 
Foods Pvt Ltd 
Vs Ravi

SHANTNU 
AGGARWA
L(P),

NOT 
MENTIONED

NOT 
MENTIONED



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

16 West

06-02-2024 9899787372 7810

06-02-2024 9711569975 7200

08-02-2024 7956

08-02-2024 8851159980 9500

09-02-2024 9128

09-02-2024 9818037468 12500

09-02-2024 9999165558 6000

09-02-2024

12-02-2024 9999797229 7430

13-02-2024 92132895608 11590

14-02-2024 98688048132 11128

15-02-2024 9044888880, 15900

15-02-2024 9810857495 6850

16-02-2024 9971853567 7450

17-02-2024 9811207995 10545

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/116/2
024

D M Sales 
Through Its 
Partner Mr 
Sagar Dhull Vs 
M S Millenium 
Infraengineers 
Pvt Ltd 
Through Its 
Directors

Abhishek 
Kumar 
Rai(P),

ABHI.J.RAJ@G
MAIL.COM

CS 
(COMM)/117/2
024

R P Medi 
Pharma Vs 
Renaissance 
Food And 
Healthcare

Shubham 
Jha(P),

ADV.SHUBHA
M31@GMAIL.C
OM

CS 
(COMM)/126/2
024

State Bank Of 
India Vs 
Suresh Kumar 
Sharma

ASHISH 
BATRA(P),

9891223874,98
73039121

ashishbatra85
@gmail.com

CS 
(COMM)/125/2
024

M/s Marwah 
Printers Vs 
M/s Narang 
Card Gallery

Rahul 
sabharwal(P
),

 
litigation@sabh
arwalsassociate
s.com 

CS 
(COMM)/140/2
024

State Bank Of 
India Vs M/s 
Gurman 
International 
Through Its 
Proprietor Sh 
Sukhwinder 
Singh

ASHISH 
BATRA(P),

9891223874,98
73039121

aslishbatra85@
gmail.com

CS 
(COMM)/141/2
024

Vidya Sagar 
Foods Pvt Ltd 
Vs Pawan 
Kumar 
Jhunjhunwala

SHANTNU 
AGGARWA
L(P),

NOT 
MENTIONED

CS 
(COMM)/139/2
024

M/s A P 
Industial Corp 
Vs Ms Vijay 
Anand And 
Associates Pvt 
Ltd

ANAILU 
HAKUNG(P
),

AdvrohitgI1pta
37@gmail.cot1T

OMP (I) 
(COMM)/20/20
24

Shriram 
Finance Ltd Vs 
Sumit

Sunny 
Arora(P),

CS 
(COMM)/144/2
024

Vintage Credit 
And Leasing 
Pvt Ltd Vs Ajit 
Singh Maurya

GAURAV 
MALHOTR
A(P),

MALHOTRAG
AURAV1976@Y
AHOO.COM.IM

CS 
(COMM)/151/2
024

Rohit Prop Of 
M/s Namo 
Desiccant 
India Vs M/s 
Angstrom 
Biotech Pvt Ltd

SHUBHAM 
GARG(P),

NOT 
MENTIONED

CS 
(COMM)/158/2
024

M/s Sns 
Contracts Pvt 
Ltd Vs M/s K K 
Anand 
Infrastructure 
Pvt Ltd

JITIN 
SINGH(P),

NOT 
MENTIONED

CS 
(COMM)/164/2
024

Standard 
Chartered 
Bank Vs Paras 
Bansal

ADDTYA 
KAPOOR(P)
,

addtya.kapoor
@eruditelega1.a
sia

CS 
(COMM)/165/2
024

Shri Yashu 
Kalra Vs 
Nikitasha 
Home 
Appliance Pvt 
Ltd Bws

HEMANT 
CHATURVE
DI(P),

HEMANTKCH
ATURVEDI@G
MAIL.COM

CS 
(COMM)/168/2
024

Mukul Gupta 
Marketing Pvt 
Ltd Vs Umesh 
Chander

Monica 
Goel(P),

Advocatcmonic
agocl@Gmaiin*
A.Vyum

CS 
(COMM)/171/2
024

Ms Subhnen 
Impex Llp Vs 
Ms Madix 
Concepts Co

Rohtash  
Kanwar(P),

ROHKAN147@
GAMIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

16 West

17-02-2024 987 1434320 10396

19-02-2024 8130707356 5565

20-02-2024 9444446565 17863

23-02-2024 9953773833 6890

27-02-2024 9871434320 8785

27-02-2024 9958299393 6350

17 West CS (COMM) CS (COMM)/1/2024 02-01-2024 9818333616 14-12-2023

CS (COMM) 05-01-2024 811008367 27-12-2023

CS (COMM) 05-01-2024 9810224624 04-12-2023

CS (COMM) 08-01-2024 9968010672 13-12-2023

CS (COMM) 08-01-2024 9968010672 19-12-2023

CS (COMM) 08-01-2024 9953154353 03-01-2024

CS (COMM) 08-01-2024 9350901394 05-01-2024

CS (COMM) 09-01-2024 9873039121 17-01-2024

CS (COMM) 11-01-2024 9810866704 11-01-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/172/2
024

Canara Bank 
Vs Poonam 
Rani And Anr

RAM 
BHUSHAN 
PANDEY(P),

NOT 
MENTIONED

CS 
(COMM)/179/2
024

Charanpaaduk
a Industries 
Pvt Ltd Vs Not 
Mention

Ashok 
Jain(P),

NOT 
MENTIONED

CS 
(COMM)/182/2
024

Parveen 
Kumar Garg Vs 
M/s Credent 
Infra Tech 
Solutions Pvt 
Ltd

Sameer 
Sidhar(P),

Sameer.sidhar
@metropol 
itanlegal. in

CS 
(COMM)/191/2
024

Bm Pipes Pvt 
Ltd Vs YFC 
Projects Pvt 
Ltd

Bhumika 
Kapoor(P),

KAPOORBHU
MIKA77@GMA
IL.COM

CS 
(COMM)/197/2
024

Canara Bank 
Vs Anil Kumar  
Jha

RAM 
BHUSHAN 
PANDEY(P),

NOT 
MENTIONED

Counter 
Claim/13/2024

Mearban Singh 
Bedi Vs 
Raghubir 
Singh

Amit 
Swami(P),

diligentlaywer
@gmail.com

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

202
Extn Block

RSL 
BIOSCIENCE 
PVT LTD VS R 
N PHARMA

Krishna M. 
Singh

krishnaparmaar
a@gmail.com

CS 
(COMM)/17/2024

UCO BANK VS 
AMIT VOHRA

I.S. Chauhan Ischauhanadv0
1@gmail.com

CS 
(COMM)/18/2024

UNION BANK 
OF INDIA VS 
KULDEEP 
DAGAR

AMIT 
GUPTA

amitguptaadv3
66@gmail.com

CS 
(COMM)/19/2024

SUPER SIGN 
INDUSTRIES 
VS SHANKAR 
LAL 
VIKRAMSEN

SANJAY 
KUMAR

lawyer.sanjay@ 
gmail.com

CS 
(COMM)/20/2024

SUPER SIGN 
INDUSTRIES 
VS POOJA 
PRIYANKA 
VANDRASI

SANJAY 
KUMAR

lawyer.sanjay@ 
gmail.com

CS 
(COMM)/21/2024

BANK OF 
BARODA VS 
SONIA 
SABHARWAL

SUMEET 
ANAND

sumeetanand.a
dv@gmail.com

CS 
(COMM)/22/2024

GULSHAN 
SHARMA VS 
BAJAJ 
ALLIANZ 
GENERAL 
INSURANCE 
CO LTD 
THROUGH

AKHLAK 
ALI

akhlakali adv 
ocate@gmail.co
m

CS 
(COMM)/52/2024

KISHAN 
KISHORE 
TANDON AND 
SONS HUF Vs 
RAJOURI 
GARDEN 
RESIDENTS 
CLUB REGD

ARUN  K 
BATRA

ashishbatra85
@gmail.com

CS 
(COMM)/78/2024

RISHI PAL 
SHARMA Vs 
NEXT 
GENERATION 
DEALS I PVT 
LTD 
THROUGH 
ITS MD 
BRIJESH 
KUMAR 
SHARMA

PARTH 
SHARMA

advparthsharm
a3653@gmail.c
om



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

17 West

20-01-2024 20-01-2024

CS (COMM) Misc DJ/63/2024 16-01-2024 9811133644 Nil

16-01-2024 9811133644 Nil

CS (COMM) 24-01-2024 9811133644 Nil

25-01-2024 95603222777 23-01-2024

18 West 97/2024 01-02-2024 30-01-2024

122/2024 08-02-2024 01-02-2024

123/2024 08-02-2024 01-02-2024

124/2024 08-02-2024 01-02-2024

113/2024 06-02-2024 9899645472 13-04-2023

119/2024 07-02-2024 9718209970 03-02-2024

122/2024 08-02-2024 01-02-2024

123/2024 08-02-2024 01-02-2024

124/2024 08-02-2024 01-02-2024

136/2024 09-02-2024 07-02-20224

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM)

CS 
(COMM)/93/2024

SATYAPAL 
MITTAL VS 
ANOOP 
GUPTA

SHRESHTH 
JAIN

SHRIRAM 
FINANCE LTD 
VS 
SATYENDRA

MANOJ 
KUMAR

manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/1/2024

SHRIRAM 
FINANCE LTD 
VS SHIV KR 
KUSHWAHA

MANOJ 
KUMAR

manojk.adv@g
mail.com

OMP (I) 
(COMM.)/2/2024

PUNJAB 
NATIONAL 
BANK VS M/S 
SGM 
ENTERPRISE
S

MANOJ 
KUMAR

manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/3/2024

SAVITA 
ANAND VS 
PARVEEN 
SHARMA

SUDHIR 
ANAND

advocatesudhir
anand@gmail.c
om

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

210
Extn Block

CS 
(COMM)/97/2
024

Brij Industries 
Vs Shree 
Radha Govind 
Electricals

Joti Verma 8950409957, 
9999440419

vikasbhatia280
@gmail.com

CS 
(COMM)/122/
2024

SBI Vs A O 
Enterprises 
thro. Its prop. 
Mohd. Rashid

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85
@gmail.com

CS 
(COMM)/123/2
024

SBI Vs M/s 
Sshellz 
Fashionista 
thr. Its Prop. 
Ms. Shaily 
Vikram Tiwari

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85
@gmail.com

CS 
(COMM)/124/2
024

SBI Vs M/s 
Neelam 
Pharma thr. Its 
Prop. Sh. 
Ashutosh 
Kumar

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85
@gmail.com

CS 
(COMM)/113/2
024

Upinder Pal 
Singh Sawhney 
Huf Vs M/s 
Burger Club 
Pvt. Ltd

Aquib Ali AQUIB.ALI@R
ISELEGAL.IN

CS 
(COMM)/119/2
024

Hero 
Motocorp 
Limited Vs 
Owner  
Proprietor 
Shah 
Enterprises

Pramod 
Kumar 
Singh

aasha@thelegis
t.com

CS 
(COMM)/122/2
024

State Bank Of 
India Vs M/s A 
O Enterprises 
Through Its 
Proprietor 
Mohd Rashid

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85
@gmail.com

CS 
(COMM)/123/2
024

State Bank Of 
India Vs M/s 
Sshellz 
Fashionista 
Through Its 
Proprietor Ms 
Shaily Vikram 
Tiwari

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85
@gmail.com

CS 
(COMM)/124/2
024

State Bank Of 
India Vs M/s 
Neelam 
Pharma 
Through Its 
Proprietor Sh 
Ashutosh 
Kumar

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85
@gmail.com

CS 
(COMM)/136/2
024

Punjab 
National Bank 
Vs Chhaya 
Pandey

Ashish Batra 9891223874 , 
9873039121

ashishbatra85
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

18 West

137/2024 09-02-2024 01-02-2024

142/2024 12-02-2024 9811255673 29-01-2024

147/2024 13-02-2024 7428650450 08-02-2024

148/2024 13-02-2024 7428650450 08-02-2024

149/2024 13-02-2024 7428650450 24-1-2024

150/2024 13-02-2024 7428650450 30-01-2024

154/2024 14-02-2024 9999448797 30-01-2024

155/2024 14-02-2024 9444446565 06-02-2024

156/2024 14-02-2024 9811207995 06-02-2024

157/2024 14-02-2024 G.G. Gupta 8459466042 11-01-2024

170/2024 17-02-2024 9911118926 14-02-2024

186/2024 20-02-2024 9718618928 14-02-2024

193/2024 24-02-2024 9818365011 15-02-2024

194/2024 26-02-2024 9953128141 30-01-2024

200/2024 27-02-2024 9953128141 30-01-2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/137/2
024

State Bank Of 
India Vs M/s 
Alfa Industries 
Through Its 
Proprietor Sh 
Ajay Kumar 
Sharma

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85
@gmail.com

CS 
(COMM)/142/2
024

Canara Bank 
Vs Gupta 
Machinery

R. K. Sinha advocatesinha
@rediffmail.co
m

CS 
(COMM)/147/2
024

Mohan Meakin 
Limited Vs 
Shamsher 
Singh

B.P. Sharma support@spnle
gal.com

CS 
(COMM)/148/2
024

Mohan Meakin 
Limited Vs 
Ravinder Pal 
Singh

B.P. Sharma support@spnle
gal.com

CS 
(COMM)/149/2
024

Mohan Meakin 
Limited Vs 
Jasmeet Singh 
Sethi

B.P. Sharma support@spnle
gal.com

CS 
(COMM)/150/2
024

Mohan Meakin 
Limited Vs 
Amarpreet 
Singh

B.P. Sharma support@spnle
gal.com

CS 
(COMM)/154/2
024

Shagun 
Marcom Vs 
Mvm Infratech

Kushagra 
Bansal

kushagrabansal
@akassociates.
org.in

CS 
(COMM)/155/2
024

M/s Gsv 
Products Vs 
Jai Kishan

Sameer 
Sidhar

Sameer.sidhar
@Metropolitanl
egal.in

CS 
(COMM)/156/2
024

Ms Tikuram 
Associates Llp 
Vs Ms Alco 
Foods Pvt Ltd

Rohtash 
Kanwar

rohkan147@gm
ail.com

CS 
(COMM)/157/2
024

Ms Pine 
Plywood Ltd 
Vs Ms Simplex 
Infrastructure 
Ltd

info@ggguptaas
sociates.in

CS 
(COMM)/170/2
024

Union Bank Of 
India Vs 
Naveen

Ravi Kumar advocateravi79
@gmail.com

CS (COMM)/186/2024 

Canara Bank E 
Syndicate Vs 
Ms Sanjeev 
Washing

Govind 
Ballabh 
Pandey

govind19feb@g
mail.com

CS 
(COMM)/193/2
024

Lancer 
Footwear India 
Pvt Ltd Vs M/s 
Dolphin 
Footweat Pvt 
Ltd

Shram Vir 
Vats

Vatsadvocate19
78@gmail.com

CS 
(COMM)/194/2
024

Bank Of India 
Vs M/s Trp 
Global Connect

Nirmal 
Kumar

amb.nirmal@g
mail.com

CS 
(COMM)/200/2
024

Bank Of India 
Vs M/s Trp 
Global Connect

Nirmal 
Kumar

amb.nirmal@g
mail.com

http://10.199.37.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis


Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

18 West

201/2024 27-02-2024 9999010507 01-02-2024

19 West 02-02-2024 9811231910 45209

03-02-2024 9868227610 45314

05-02-2024 9718549317 45281

06-02-2024 9868119078 45315

06-02-2024 9810552424 45316

07-02-2024 9873403435 45280

07-02-2024 9212010299

08-02-2024 9899978028 45310

08-02-2024 9891223874 45323

08-02-2024 9891223874 45323

09-02-2024 8800948797 45321

13-02-2024 8588938588 45299

15-02-2024 9811231910 45327

15-02-2024 9999448797 45321

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/201/2
024

Jmr Jewellers 
Pvt Ltd Vs 
Mukesh 
Kumar 
Bhavarlal

Kamal 
Jindal

JURISLAW@O
UTLOOK.COM

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
Extn Block

CS 
(COMM)/101/2
024

CS 
(COMM)/101/2024

Zeta Buildtech 
Pvt Ltd Vs M/s 
Khao Gali 
Restaurants 
Pvt Ltd

Rajeev 
Kumar 
tiwari

r.tiwari88gmail
.com

CS 
(COMM)/108/2
024

CS 
(COMM)/108/2024

Perumal 
Sanjay Gandhi 
Vs Joginder 
Pal Singh

Gurusharan 
Singh

gurusharansing
h7610@gmail.c
om

CS 
(COMM)/109/2
024

CS 
(COMM)/109/2024

M/s Girdhar 
Wax Pvt Ltd Vs 
Rakesh Mittal

Sunil Kumar 
Sharma

sharmaunit545
@gmail.com

CS 
(COMM)/112/2
024

CS 
(COMM)/112/2024

M/s  Skl 
Universal 
Private 
Limited Vs Raj 
Kumar Daga

Zubeda 
Begum

zubedabeguma
dv@gmail.com

CS 
(COMM)/118/2
024

CS 
(COMM)/118/2024

Mohan Meakin 
Limited Vs 
Berch 
Hodlings 
Private 
Limited

Bishan 
Shrma

suppORT@SPN
LEGAL.COM

OMP (I) 
(COMM.)/17/20
24

OMP (I) 
(COMM.)/17/2024

Shubh 
Lakshmi Pvt 
Ltd Vs Dev 
Sharan Giri

Gagan 
Wadhwa

vijayadv558@g
mail.com

CS 
(COMM)/121/2
024

CS 
(COMM)/121/2024

Kavita Goyal 
Vs Yamin

Manoj 
Khatri 

advocatem.khat
ri@gmail.com

CS 
(COMM)/133/2
024

CS 
(COMM)/133/2024

Saraswati 
Woods Pvt Ltd 
Vs Ganaie 
Timber 
Traders

Randhir 
Kumar

randheradv@g
mail.com

CS 
(COMM)/134/2
024

CS 
(COMM)/134/2024

State Bank Of 
India Vs M/s 
Thakur 
Enterprises

Ashish Batra ashishbatra85
@gmail.com

CS 
(COMM)/135/2
024

CS 
(COMM)/135/2024

State Bank Of 
India Vs M/s 
Luthra 
Industries

Ashish Batra ashishbatra85
@gmail.com

OMP 
(COMM.)/1/20
24

OMP 
(COMM.)/1/2024

Dipen Chitalia 
Vs M/s Sbi 
Cards And 
Payments 
Services 
Limited

Niteen 
Kumar singh

advniteensinha
@gmail.com

CS 
(COMM)/152/2
024

CS 
(COMM)/152/2024

Pushpa Devi 
Vs Tejpal 
Singh

Keshav 
Kumar 
Verma

advocatekeshav
.verma@gmail.
com

CS 
(COMM)/159/2
024

CS 
(COMM)/159/2024

Max 
Engineering 
And Marketing 
Pvt Ltd Vs 
Sumit Kumar

Rajeev 
Kumar 
tiwari

r.tiwari88gmail
.com

CS 
(COMM)/160/2
024

CS 
(COMM)/160/2024

Shagun 
Marcom Pvt 
Ltd Vs KK 
Construction 
Co.

Kushagra 
Bansal

kushagrabansal
@akassociates.
org.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

19 West

15-02-2024 9810552424 45334

15-02-2024 9810552424 45321

15-02-2024 7042421170 45329

15-02-2024 9811257563 45331

15-02-2024 9811133644

16-02-2024 9811133644

16-02-2024 9811133644

19-02-2024 9810019614 45336

20-02-2024 9868348493 45275

22-02-2024 9212716016 45336

23-02-2024 9811133644

23-02-2024 9811133644

23-02-2024 9811133644

23-02-2024 9811133644

23-02-2024 9910574027

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/161/2
024

CS 
(COMM)/161/2024

Mohan Meakin 
Limited Vs 
Kashish 
Management 
And Services 
Pvt Ltd

Bishan 
Shrma

suppORT@SPN
LEGAL.COM

CS 
(COMM)/162/2
024

CS 
(COMM)/162/2024

Mohan Meakin 
limited Vs 
Vrindavan 
Apparels 
Private 
Limited

Bishan 
Shrma

suppORT@SPN
LEGAL.COM

CS 
(COMM)/163/2
024

CS 
(COMM)/163/2024

Naresh Kumar 
Goyal Vs 
Mansha Active 
Private 
Limited 
Through 
Director Manoj 
Dua, 2) Manoj 
Dua Managing 
Director

Dinesh 
Gosain

anandlegal1421
@gmail.com

CS 
(COMM)/166/2
024

CS 
(COMM)/166/2024

Alok Kumar Vs 
Suraj Singh 
Bisht

Ashish 
Talwar

talwarnaresh,ad
v@yahoo.co.in

OMP (I) 
(COMM.)/30/2
024

OMP (I) 
(COMM.)/30/2024

SHRIRAM 
FINANCE 
LIMITED Vs 
Rakesh Yadav

Manoj 
Kumar

OMP (I) 
(COMM.)/31/2
024

OMP (I) 
(COMM.)/31/2024

SHRIRAM 
FINANCE 
LIMITED Vs 
Jitendra Bhati

Manoj 
Kumar

OMP (I) 
(COMM.)/32/2
024

OMP (I) 
(COMM.)/32/2024

SHRIRAM 
FINANCE 
LIMITED Vs 
Praveen 
Kumar

Manoj 
kumar

CS 
(COMM)/181/2
024

CS 
(COMM)/181/2024

State Bank of 
India Vs Raju

Rajiv Kumar 
Thakur

bahl.associates1
995@gmail.co
m

CS 
(COMM)/185/2
024

CS 
(COMM)/185/2024

Poonam 
Bhasin Vs 
Concreate 
Cloud Kitchen 
Pvt.Ltd.

Subhash 
Chandra Jha

jhajhaco@gmai
l.com

CS 
(COMM)/188/2
024

CS 
(COMM)/188/2024

M/s Samchem 
India Private 
Ltd. Vs M/s 
Aishwarya 
Healthcare

Deepika 
Parchanda 
madan

OMP (I) 
(COMM.)/42/2
024

OMP (I) 
(COMM.)/42/2024

Shriram 
Finance 
Limited Vs 
Nitender

Manoj 
Kumar

OMP (I) 
(COMM.)/43/2
024

OMP (I) 
(COMM.)/43/2024

Shriram 
Finance 
Limited Vs 
Amit Nagar

Manoj 
Kumar

OMP (I) 
(COMM.)/44/2
024

OMP (I) 
(COMM.)/44/2024

Shriram 
Finance 
Limited Vs 
Chattar Pal

manoj 
Kumar

OMP (I) 
(COMM.)/45/2
024

OMP (I) 
(COMM.)/45/2024

Shriram 
Finance 
Limited Vs 
Charan Singh

Manoj 
Kumar

OMP (I) 
(COMM.)/46/2
024

OMP (I) 
(COMM.)/46/2024

Shriram 
Finance 
Limited Vs 
Sunil Kumar

Sunny Arora albuslawfirms2
gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

19 West

27-02-2024 9810580541 45343

27-02-2024 9871039149 45345

28-02-2024 9871434320 45334

29-02-2024 9871434320 45345

29-02-2024 8130707356 45309

20 1 CS(COMM) 133/2024 13.02.2024 9811126091 06.02.2024

1 CS(COMM) 134/2024 14.02.2024 13.10.2023

1 CS(COMM) 139/2024 15.02.2024 9911108825 19.01.2024

1 CS(COMM) 138/2024 15.02.2024 97111903030 01.02.2024

1 CS(COMM) 137/2024 15.02.2024 9811093298

1 CS(COMM) 141/2024 16.02.2024 9811309971 29.1.2023

1 CS(COMM) 148/2024 17.02.2024 011-45640851 04.12.2023

1 CS(COMM) 147/2024 17.02.2024 9811025428 NA 03.01.2024

1 CS(COMM) 146/2024 17.02.2024 9811025428 NA 21.12.2023

1 CS(COMM) 157/2024 19.02.2024 9953133627 06.02.2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/196/2
024

CS 
(COMM)/196/2024

Ruchika Gupta 
Vs Satender 
Kumar 
Mukhiya

Ms. Shivani 
Tomar

lawaffair@gmai
l.com

CS 
(COMM)/203/2
024

CS 
(COMM)/203/2024

Indain Bank Vs 
Satyam Khare

Sh. Satyam 
Khare

satyamkhareeg
mail.com

CS 
(COMM)/205/2
024

CS 
(COMM)/205/2024

Canara Bank 
Vs Krishan & 
Anr.

Sh. Ram 
Bhushan 
Pandey

RBP5370@Yah
oo.com

CS 
(COMM)/206/2
024

CS 
(COMM)/206/2024

ICICI Bank 
Ltd. Vs Shri 
Shyam 
Overseas LLP

Sh. Alok 
Kumar

CS 
(COMM)/208/2
024

CS 
(COMM)/208/2024

Charanpaaduk
a Industries 
Pvt. Ltd. Vs 
Shivam 
Agencies

Sh. Ashok 
Jain

rinkys601@gm
ail.com

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

PERNOD 
RICARD 

INDIA PVT. 
LTD. V/S 

MILAP 
LIQ1UOR 

CHANDIGAR
H

ANKUR 
SINGHAL, 

SATISH 
SOLANKI, 
SAURAVH 
AV ASHI

ankursinghalad
vocate@gmail.c
om

KESHAV 
HICHEM PVT. 

LTD V/S 
PINAKIN 

FINE 
CHEMICALS

DEEPAK 
KUMAR 

SHARMA 
ADV.

9811206270, 
9313809728

deepak.sharma
75@rediffmail.c
om

ADITYA GARG 
V/S PRAVEEN 

JAIN

SK.V & 
ASSOSIATE

siadvocateoo@g
mail.com

M/S 
RAJASTHAN 
ANTIBIOTICS 
LTD. V/S M/S 
ANG LIFE S

SUHAIL 
KHAN

suhailanadv@g
mail.com

SANDEEP 
WADHWA V/S 

SANDEEP 
WADHWA

V.K.OHRI 
ADV

ohrivk@yahoo.
com

23.11.2019, 
21.11.2019

COTTAGE 
INDUSTRIES 

EXPOSTITION 
V/S HOOVER 

SERVICES

INDER 
SINGH 

ADHIKARI

inder_s_adhika
ri@yahoo.com

REVEX 
ENTERPRISE

S PVT. LTD 
V/S MR. SYED 

WAKAR ALI

BHARAT 
GUPTA/VA
RUN TYAGI

legistauxiliary@
gmail.com

INDIAN BANK 
V/S SAGAR 
TANWAR 
AND ANR.

PANKAJ 
KUMAR 
SINGH

INDIAN BANK 
V/S SHANKY 
BHOLA AND 

ANR.

PANKAJ 
KUMAR 
SINGH

HDFC BANK 
LTD. V/S MR. 
DILIP KUMAR 

DAS

PRADEEP 
KUMAR 

JHA

jhapradeep201
0@hotmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 156/2024 19.02.2024 9818256885 09.01.2024

1 CS(COMM) 166/2023 21.02.2024 9891223874 01.02.2024

1 CS(COMM) 165/2024 21.02.2024 9811059032 19.02.2024

1 CS(COMM) 177/2024 24.02.2024 9034281318 10.01.2024

1 CS(COMM) 176/2024 24.02.2024 9034281318 10.01.2024

1 CS(COMM) 188/2024 27.02.2024 10.01.2024

1 OMP(I)COMM 28/2024 27.02.2024 9911481624

1 CS(COMM) 187/2024 27.02.2024 31.01.2024

1 CS(COMM) 199/2024 29.02.2024 9990605966 30.01.2024

1 CS(COMM) 133/2024 13.02.2024 9811126091 06.02.2024

1 CS(COMM) 134/2024 14.02.2024 13.10.2023

21 25 CS (COMM.) 96/2024 01.02.2024 9971357074 27.01.2024

25 CS (COMM.) 97/2024 01.02.2024 9953767798 NOT PRIVDED 02.01.2024

25 CS (COMM.) 95/2024 01.02.2024 9810026319 18.01.2024

25 CS (COMM.) 98/2024 01.02.2024 9873334481 25.11.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

M/S CRYSTAL 
CROP 

PROTECTION 
LTD. V/S 
VISHAL 

SHARMA

SUNIL 
KUMAR

snlkmr588@g
mail.com

SBI V/S   
LUDHIANA 

DECORATORS 
& CATERERS

ARUN 
KUMAR 
BATRA

ashishbatra85
@gmil.com

STATE BANK 
OF INDIA V/S 
MOHD. ASIF

SHIV K 
TYAGI & 

ASSOCIATE
S

shivktyagi@gm
ail.com

AXIS BANK 
LTD. V/S 

SUNITA AND 
ORS

VIMAL 
KHURANA 

ETC

Anirudh.bhard
waj@firstassoci
ates.in

AXIS BANK 
LTD. V/S 
KUSHAL 

SINGH AND 
ORS

VIMAL 
KHURANA 

ETC

Anirudh.bhard
waj@firstassoci
ates.in

SHARAD 
KISHORE 

GUPTA VS. 
SHREYA 

HOSPITALITY

DEEPAK 
KOHLI AND 
ASSOCIATE

S

9811192957, 
9582063085

KOHLI.DEEPA
K@HOTMAIL.
COM

ADITYA 
BIRLA 

FINANCE 
LIMITED VS. 
VENKATESW

ARA AGENCIE 
& ORS.

MAHIP 
DATTA 

PARASHAR 
AMAN 

VASISTH

MAHIPDATTA
@GMAIL.COM

17.02.2024, 
19.02.2024

M/S 
TIRUPATI 

STRUCTURAL
S LTD. VS. 

M/S 
SHAPOORJI 
PALLONJI 

AND 
COMPANY 
PRIAVTE 
LIMITED

DILIP 
AGARWAL 

AND 
POONAM 

AGARWAL

9811650040, 
9810569828

DILIP_AGARW
AL74@REDIFF
MAIL.COM, 
POONAMSI@R
EDIFFMAIL.C
OM

AMAR 
TULSIYAN 
ETHICAL 

HYGINE PVT. 
LTD.

SHRAVAN 
KUMAR 
BANSAL

UNITEDMARK
@UNITEDAND
UNITED.COM

PERNOD 
RICARD 

INDIA PVT. 
LTD. V/S 

MILAP 
LIQ1UOR 

CHANDIGAR
H

ANKUR 
SINGHAL, 

SATISH 
SOLANKI, 
SAURAVH 
AV ASHI

ankursinghalad
vocate@gmail.c
om

KESHAV 
HICHEM PVT. 

LTD V/S 
PINAKIN 

FINE 
CHEMICALS

DEEPAK 
KUMAR 

SHARMA 
ADV.

9811206270, 
9313809728

deepak.sharma
75@rediffmail.c
om

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

DEUTSCHE 
BANK AG Vs 

M/S RR INDIA 
PVT LTD

SH 
GAURAV 
KHANNA

litigation@suric
o.in

MS FAITH 
MERCANTIE 

Vs MS R K 
HOTLIERS 

AND 
DEVELOPERS

MS 
AAYUSHI 
CHUGH

BRIG 
JATINDER 

SINGH 
PHOOLKA Vs 

HARISH C 
AGARWAL

SH DHRUV 
NAYAR

dhruv@sgnb.in

RAJEEV 
RANJAN 

PRASAD Vs 
AIR INDIA 

LTD

SH 
AVANISH 

SRIVASTAV
A

AVNISH@NAK
SLAW.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 EX./COMM. 15/2024 01.02.2024 9810564211 28.01.2023

25 EX./COMM. 16/2024 02.02.2024 78383902L4 04.01.2024

25 CS (COMM.) 104/2024 02.02.2024 8287751990 20.12.2023

25 CS (COMM.) 105/2024 02.02.2024 9818999686 18.01.2024

25 5/2024 05.02.2024 9811152045 25.07.2022

25 CS (COMM.) 112/2024 05.02.2024 9999468603 19.08.2023

25 CS (COMM.) 113/2024 06.02.2024 9910599996 20.12.2023

25 CS (COMM.) 118/2024 08.02.2024 9643524904 02.07.2023

25 CS (COMM.) 119/2024 08.02.2024 9891223874 17.01.2024

25 OMP(I)COMM 19/2024 08.02.2024 9811297200 18.01.2024

25 CS (COMM.) 125/2024 09.02.2024 9999689386 29.01.2019

25 CS (COMM.) 124/2024 09.02.2024 9999689386 29.032019

25 06/2024 09.02.2024 9958560900 04.01.2024

25 CS (COMM.) 123/2024 09.02.2024 9899645472 03.02.2024

25 EX./COMM. 19/2024 13.02.2024 8527240463 02.09.2016

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

INNOVISION 
LTD Vs DR 

BABA SAHEB 
AMBEDKAR 
HOSPITAL

SH CHIRAG 
JAMWAL

chiragjamwal@
yahoo.co.in

TV TODAY VS 
PROFILIAD 

MEDIA

SH 
SHAHRUK

H EJAZ

SHAHRU 
KHEJAZ@ 
HOTMATL.CO
M

CBRE SOUTH 
ASIA Vs 

CONNAUGHT 
PLAZA 

RESTAURANT
S

SH PRATIK 
MALIK

pratik@copm.i
n

H T MEDIA Vs 
GULAM 

MUSTAGA 
ENTERPRISE

S

SH 
ABHINAV 

GUPTA

ABHINAV@LE
GALKNIGHTS.
IN

COUNTER 
CLAIM

CANARA 
BANK Vs 

PRAKASH 
CHANDRA 
SHUKLA

SH. 
PRAKASH 

CHAND 
SHUKLA 

(DEFENDA
NT NO-1)

pcshukla1964@
rediffmail.com

M/S PS 
COMMODITIE

S Vs JASBIR 
SINGH

SH. 
KUSHAGRA 

BANSAL

ashishchauhan
@akassociates.
org.in

M/S 
CUSHAMAN 

AND 
WAKEFIELD 
INDIA PVT 

LTD Vs AHIR 
ENTERPRISE

S

SH. DHRUV 
BHAGAT

B_LEGAL@OU
TLOOK.COM

STATE BANK 
OF INDIA Vs  

RAHUL 
KUMAR

SH. 
SIDDHART

H

Adv.Siddharth3
11992@gmail.c
om

STATE BANK 
OF INDIA Vs 

RANJEET 
SINGH

SH. ASHISH 
BATRA

ashishbatra85
@gmail

SMFG INDIA 
CREDIT 

COMPANY 
LTD Vs URGO 

CAPITAL

SH. 
SHASHWAT 

MISHRA

vinodrawat.lega
l@gmail.com

METSO 
OUTOTEC 
INDIA Vs 

HALDHARINF
RASTRUCTUR

E

MS 
HEMLATA 

RAWAT

initnkhare@glo
bindlawoffices.c
om

METSO 
OUTOTEC 
INDIA Vs 

ANIRUDH 
ENTERPRISE

S

MS 
HEMLATA 

RAWAT

initnkhare@glo
bindlawoffices.c
om

COUNTER 
CLAIM

RAJ BALA Vs 
MUTHOOTTU 

MINI 
FINANCE

MS SHALU 
KARDAM

shalukardam19
89@gmail.com

GANGA 
PRASHAD 

PURI Vs HRI 
OM 

HOMOEOKAL
YANPUR

SH SYED 
AQUIB ALI

TKGLAW130@
GMAIL

INTERGLOBE 
TECHNOLOG
Y QUOTIENT 

Vs 
SPECTRUM 

VOYAGES PVT 
LTD

SH KUMAR 
KARTIKEYA

advkumarkartik
eya@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 OMP(COMM) 31/2024 12.02.2024 7905705906 12.01.2024

25 CS (COMM.) 129/2024 12.02.2024 9999448797 18.08.2023

25 CS (COMM.) 33/2024 14.02.2024 8826437138 15.01.2024

25 CS (COMM.) 140/2024 16.02.2024 9654545855 30.01.2024

25 MISC/DJ 359/2024 17.02.2024 8130263910 NOT PRIVDED 15.12.2023

25 CS (COMM.) 142/2024 17.02.2024 9999132159 05.02.2024

25 CS (COMM.) 155/2024 19.02.2024 9871673124 NOT PRIVDED 23.01.2024

25 CS (COMM.) 153/2024 19.02.2024 9818256885 09.01.2024

25 CS (COMM.) 151/2024 19.02.2024 9818256885 09.02.2024

25 CS (COMM.) 154/2024 19.02.2024 9811072845 31.07.2023

25 EX./COMM. 22/2024 19.02.2024 9999653611 02.08.2023

25 OMP(COMM) 39/2024 19.02.2024 9910639360 03.01.2024

25 OMP(COMM) 40/2024 19.02.2024 9871032872 25.05.2023

25 CS (COMM.) 162/2024 20.02.2024 9811898399 18.12.2021

25 CS (COMM.) 161/2024 20.02.2024 7355238546 05.01.2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

VISHAL 
CHAUDHARY 

Vs DABUR 
INDIA LTD

SH 
UTKARSH 

BHATT

contact@legalc
orridors.com

TRUST 
COMMODITIE
S PVT LTD Vs 
NEELKANTH 
FARMA AND 

ORS.

SH ASHISH 
CHAUHAN

ashishchauhan
@akassociates.
org.in

UNION OF 
INDIA VS 
JAGJEET 

SINGH

SH AVNISH 
SINGH

avinshs05@gm
ail.com

LINK 
LOGISTICS 

MANAGEMEN
T Vs ARRAY 
FASHIONS

SH SHIVAM 
SHARMA

legal@shivams
harma.info

DNA 
ARCHITECT 
Vs  CARS 24 

PVT LTD

SH 
ANSHUL 

GARG          
MS ARUSHI 
MAHAJAN

STATE BANK 
OF INDIA Vs  
BIPENDRA 

DUBEY AND 
ANR

SH A K 
AOUT             
               SH 

SUBRAT 
TRIPATHI

AKROUTADVO
CATE@GMAIL.
COM

ASHWANI 
KUMAR Vs 

BON VIVANT 
LIFESTYLE 

PVT LTD

SH PRANOY 
DEY

CRYSTAL 
CORP 

PROTECTION 
LTD Vs EVURI 

VENKATA 
RAMANA

SH SUNIL 
KUMAR

snlkmr588@g
mail.com

CRYSTAL 
CORP 

PROTECTION 
LTD Vs VIJAY 

SHAMRAO 
GARGHATE

SH SUNIL 
KUMAR

snlkmr588@g
mail.com

ANTRIKSH 
BHAWAN 

FLAT 
OWNERS 

AND 
OCCUATION 

WELFARE 
SOCIETY Vs 

JAI PRAKASH

SH RAKESH 
WADHWA   

SH 
SARANGA

wlawlegal@gm
ail.com

PSA 
POLYMERS 

PVT Vs 
RAJENDRA 

SINGH

SH RITIK 
MALIK

rlbajurist@gma
il.com

MANMEET 
SINGH 

AHLUWALIA 
Vs INDERPAL 

SINGH

SH AKHIL 
SURI

chaudharylawof
fices@gmail.co
m

CURRENT 
PRINT 

PRODUCTION
S Vs BUREAU 

OF 
ENERGYEFFI

CIENCY

SH 
ABHISHEK 

GUPTA

ABHISHEKGU
PTA123@HOT
MAIL.COM

ICICI BANK 
LTD Vs 

RESHMA

MS 
PRIANKA 

RAI

manish@klfindi
a.com

TRITON 
MEDICAL 

SERVICE Vs 
ABBOT

SH 
PRITHVI 
KAPOOR

ankit.tripathi@
salaw.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 EX./COMM. 24/2024 20.02.2024 9871324432 23.03.2022

25 EX./COMM. 23/2024 20.02.2024 9899893689 12.12.2023

25 CS (COMM.) 163/2024 21.02.2024 9811059032 19.02.2024

25 CS (COMM.) 164/2024 21.02.2024 9818365119 15.02.2024

25 CS (COMM.) 168/2024 22.02.2024 8800994493 12.02.2024

25 CS (COMM.) 167/2024 22.02.2024 9971133684 03.02.2024

25 OMP(i)(COMM) 27/2024 24.02.2024 811740125 17.02.2024

25 CS (COMM.) 175/2024 24.02.2024 9818030893 10.01.2024

25 CS (COMM.) 174/2024 24.02.2024 8920434241 15.02.2024

25 OMP(COMM) 45/2024 26.02.2024 011-24319098 23.02.2023

25 OMP(COMM) 43/2024 23.02.2024 981034684 29.01.2024

25 CS (COMM.) 180/2024 26.02.2024 10.01.2024

25 CS (COMM.) 181/2024 26.02.2024 8750021607

25 OMP(COMM) 51/2024 27.02.2024 9810220089 10.09.2022

25 OMP(COMM) 49/2024 27.02.2024 9810220089 12.08.2022

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

NARENDER 
TUBE HOUSE 

Vs AGTECH 
INDUSTRIES

MS 
SHWETA 
GOYAL

shwetagoal2106
@yahoo.com

PRUDENT 
SEA AND AIR 

SEVICE Vs 
MANISH 

GOEL

SH SHRAY 
KAUSHAL

adv.shraykaush
al@gmail.com

STATE BANK 
OF INDIA Vs 

NISHU 
GUPTA

SH ISHANT 
YADAV

shivktyagi1@g
mail.com

STATE BANK 
OF INDIA Vs 

NEETU 
SHARMA

SH VARUN 
CHANDIOK

VARUNCHAN
DIOK@GMAIL.
COM

ICON 
CONTROLS 
PVT LTD Vs 
INDIAN OIL 

CORPORATIO
N

SH 
UTKARSH 

JOSHI

utkarshjoshi255
@gmail.com

WOLTER 
KLUWER 

(INDIAN) PVT 
LTD Vs BOOK 

SOURCE

SH 
SUSHANT 
SINGHAL

office.wittons@
gmail.com

ADITYA 
BIRLA 

FINANCE Vs G 
M 

MARKETING 
PVT

SH AJAY 
UPPAL

VIRTOUS.PEO
PLE@GMAIL.C
OM

ASXIS BANK 
Vs ANITA 

BHOJ

SH 
SHASHWAT 

MISHRA

Anirudh.bhard
waj@gmail.com

DAVIS 
TRADING 

COMPANY Vs 
KHAS FOOD

SH VINAY 
GAUTAM

mvrlawoffices@
gmail.com

PRIVE 
LUXURY LTD 
Vs AMBIENCE 
COMMERCIA

L 
DEVELOPERS

SH AASTIK 
DHINGRA

lawlinker76@ya
hoo.co.in

MR 
CONSTRUCTI
ON Vs UNION 

OF INDIA

SH JAGJIT 
SINGH

jagjitsinghadvo
cate@yahoo.co.
in

AXIS BANK Vs 
PANKUL 
AHLUWA

SH 
SOURBH 

CHAUBEY

9818030893    
9034281318

anirudh.bhard
waj@gmail.com

JAILAXMI 
ENTERPRISE

S Vs CPS 
ELECTRIC 
PVT LTD

SH 
HIMANSHU 

DHAWAN

contact@utkris
hthalaw.com

26.09.2023     
25.01.2024

SBI Vs ASHA 
ENTERPRIES

E PVT LTD

SH P S 
SINGH

macproceeding
s@gmail.com

SBI Vs A K 
BUILDERS

SH P S 
SINGH

macproceeding
s@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 OMP(COMM) 50/2024 27.02.2024 9810220089 12.08.2022

25 CS (COMM.) 189/2024 28.02.2024 3912222450 20.02.2024

25 OMP(COMM) 52/2024 28.02.2024 9958899011 05.02.2024

25 CS (COMM.) 192/2024 29.02.2024 9811170646 09.02.2024

25 CS (COMM.) 191/2024 29.02.2024 9311824970 21.02.2024

25 CS (COMM.) 193/2024 29.02.2024 9811170646 09.02.2024

25 OMP(i)(COMM) 31/2024 28.02.2024 7827403519 15.02.2023

25 CS (COMM.) 194/2024 29.02.2024 9990605966 22.02.2024

25 OMP(COMM) 44/2024 24.02.2024 9810049589 12.02.2024

25 CS (COMM.) 172/2024 23.02.2024 919810134793 17.02.2024

25 OMP(COMM) 34/2024 14.02.2024 8826437138 15.01.2024

25 OMP(COMM) 35/2024 14.02.2024 8826437138 15.01.2024

25 OMP(COMM) 36/2024 14.02.2024 8826437138 15.01.2024

22 24 01-02-2024 9667798205 17-09-2024

24 02-02-2024 9810017859 16-01-2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

SBI Vs AASHA 
ENTERPRISE

S PVT LTD

SH P S 
SINGH

macproceeding
s@gmail.com

COMPLETE 
DEWATERIN
G SYSTEMS  

Vs 
SHEKHAWAT

I 
ENTERPRISE

S

SH M 
TAIYAB 
KHAN

Kmtaitayab@g
mail.com

UNION OF 
INDIA VS 

NECO HEAVY 
ENGINEERIN
G & CASTING 

NAGPUR

MS RUBY 
GAUTAM

rubygautamadv
@gmail.com

STATE BANK 
OF INDIA Vs 
MOHD SABU

MS RUCHI 
KHURANA

ruchikhuranaad
vocate@gmail.c
om

PUNJAB 
NATIONAL 

BANK Vs 
SUNITA 
KUMARI

SH INDRA 
NARAIN

assiciatenaraya
n29@gmail.co
m

STATE BANK 
OF INDIA Vs 

JEESHAN 
KHURESHI

MS RUCHI 
KHURANA

ruchikhuranaad
vocate@gmail.c
om

LEASE PLAN 
INDIA Vs 

RUDRAKSH 
PHARMA 

DISTRIBUTER

SH 
AKHILESH 
PRADHAN

AKHILESH.PR
ADHAN@YAH
OO.COM

SUDEEP 
GARG Vs 
RADHE 
SHYAM 

AGARWAL

SH 
SHRAVAN 

KUMAR

UNITEDMARK
@UNITEDAND
UNITED.COM

IN VOGUE 
APPAREL Vs 

REFOP INDIA 
COMPANY

SH ATUL 
NIGAM

Anigam.law@g
mail.com

HERO 
INVEST CORP 

Vs ASHOK 
KUMAR

SH ANIL 
KUMAR 
SAHU

allipcare@gmai
l.com

UNION OF 
INDIA VS 
JAGJEET 

SINGH

SH 
AVINASH 

SINGH

avnishsOS@gm
ail.com

UNION OF 
INDIA VS 
JAGJEET

SH 
AVINASH 

SINGH

avnishsOS@gm
ail.com

UNION OF 
INDIA VS 
JAGJEET 

SINGH

SH 
AVINASH 

SINGH

avnishsOS@gm
ail.com

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/103/2024

Ns Industries 
Vs Jpc 

Through Its 
Partners

Amandeep 
Mehra(P),

amandipmehhr
a@gmail.com

SUIT FOR 
TRADEMARK

CS 
(COMM)/106/2024

KRBL LTD Vs 
ABDUL 

RAZAK VP 
AND ORS

Shravan 
Bansal(P),

skbansalipr@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

22

24 02-02-2024 7503778458 29-01-2024

24 03-02-2024 9810911816 30-01-2024

24 08-02-2024 7838929829 16-01-2024

24 08-02-2024 9599138139 20-01-2024

24 08-02-2024 9599138139 19-01-2024

24 09-02-2024 9899500164 20-09-2024

24 09-02-2024 9999930291 02-02-2024

24 12-02-2024 7895664246 06-02-2024

24 12-02-2024 7895664246 05-02-2024

24 12-02-2024 8130231302 18-01-2024

24 16-02-2024 9891777389 14-02-2024

24 17-02-2024 9013534938 04-12-2024

24 17-02-2024 9013534938 04-12-2024

24 17-02-2024 9013534938 04-12-2024

24 19-02-2024 9650775774 07-02-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

Counter 
Claim/4/2024

M/s Primatel 
Fibcom 

Limited Vs 
Shenzhen 

Synco 
Technologies 

Company 
Limited

VIKRAM 
GULLIYA(P)

,

vikramgulliya@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/110/2024

STP LTD Vs 
TARMAT LTD

VIJAYENDE
R  

KUMAR(P),

vkumar2576@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/121/2024

State Bank Of 
India Vs Sas 

Infratech 
Private 
Limited

Gopal 
Chand 

Sharma(P),

sharma9683@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/122/2024

State Bank Of 
India Vs Jai 

Prakash Tomar

Siddharth(P
),

siddharth.kuma
r23@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/120/2024

State Bank Of 
India Vs 
Sachin

Siddharth(P
),

siddharth.kuma
r23@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/128/2024

Sarvottam 
Rolling Mills 

Pvt Ltd Vs 
Ansal Housing 

Limited

Arjun 
Sanjay(P),

e-mail id not 
provided by ld. 
counsel

SUIT FOR 
RECOVERY

CS 
(COMM)/127/2024

N Con Vs 
Shapoorji 

Pallonji And 
Company 

Private 
Limited

Ankush 
Yadav(P),

ankushyadav98
1@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/132/2024

Harvinder 
Singh Jaggi Vs 

Tdi Infra

Shaini 
Bhardwaj(P)

,

shine9st@gmail
.com

SUIT FOR 
RECOVERY

CS 
(COMM)/131/2024

Rajesh Sam 
Suri Vs Tdi 

Infra

Shaini 
Bhardwaj(P)

,

shine9st@gmail
.com

SUIT FOR 
RECOVERY

CS 
(COMM)/130/2024

Arun Chopra 
Vs Tdi 

Infracorp India 
Ltd

Raghav 
Kumar(P),

e-mail id not 
provided by ld. 
counsel

OBJECTION 
U/S 34 

ARBITRATION 
CONCILIATIO

N ACT

OMP 
(COMM)/37/2024

M/s Royal 
India Vacation 
Pvt Ltd Vs M/s 

Goyal Group 
Of Hotels

SANJAY 
KUMAR(P),

sanjaykumar@
hotmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/143/2024

Revex 
Enterprises Pvt 

Ltd Thr Ar 
Ankush Gupta 
Vs Mr Aaytul 
Islam Ansari 
Vs Mr Aaytul 
Islam Ansari

Bharat 
Gupta(P),

bharat.gupta@o
utlook.in

SUIT FOR 
RECOVERY

CS 
(COMM)/144/2024

Revex 
Plasticisers Pvt 
Ltd Vs Creative 

Quartz Llp

Bharat 
Gupta(P),

bharat.gupta@o
utlook.in

SUIT FOR 
RECOVERY

CS 
(COMM)/145/2024

Revex 
Plasticisers Pvt 
Ltd Vs Kusum 
Suresh Barhe

Bharat 
Gupta(P),

bharat.gupta@o
utlook.in

SUIT FOR 
RECOVERY

CS 
(COMM)/152/2024

Gabion 
Technologies 

India Pvt 
Limited Vs 

Nayani 
Anilben

Dinesh 
Yadav(P),

dineshrao0519
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

22

24 19-02-2024 9899900140 07-02-2024

24 22-02-2024 9548888420 07-02-2024

24 22-02-2024 9911107626 14-02-2024

24 24-02-2024 9810674070 10-01-2024

24 24-02-2024 9810674070 10-01-2024

24 26-02-2024 9810674070 10-01-2024

24 27-02-2024 9811756351 10-01-2024

24 28-02-2024 8376841313 14-02-2024

24 29-02-2024 9811170646 14-02-2024

24 29-02-2024 9811170646 14-02-2024

24 29-02-2024 9810862947 05-02-2024

24 29-02-2024 9810017859 24-02-2024

23 SOUTH Civil Case 03-02-2024 9811551781 11.01.2024

Civil Case 06-02-2024 9810865249 21.12.2023

Civil Case 07-02-2024 9910035893 01.02.2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/150/2024

Ist Steel And 
Power Limited 

Vs Suma 
Tradex Private 

Limited

Arun 
Sharma(P),

arunadvocate2
010@gmail.co
m

SUIT FOR 
TRADEMARK

CS 
(COMM)/169/2024

The Supreme 
Industries 
Limited Vs 

Prince 
Polymers

SHRIHAR 
TRIPATHI(

P),

advocate.shriha
r@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/170/2024

Gonsai 
Logistics Pvt 

Ltd Vs 
Akansha 

Carriers And 
Movers

Rakesh 
Kumar  

Sharma(P),

e-mail id not 
provided by ld. 
counsel

SUIT FOR 
RECOVERY

CS 
(COMM)/179/2024

Axis Bank Ltd 
Vs Ankit Vij 

and Ors

VIMAL  
KHURANA(

P),

vimal_khurana
@yahoo.co.uk

SUIT FOR 
RECOVERY

CS 
(COMM)/178/2024

Axis Bank Ltd 
Vs Vijay 

Kumar and Ors

VIMAL  
KHURANA(

P),

vimal_khurana
@yahoo.co.uk

SUIT FOR 
RECOVERY

CS 
(COMM)/185/2024

Axis Bank Ltd 
Vs Chetan 

Kumar

VIMAL  
KHURANA(

P),

vimal_khurana
@yahoo.co.uk

SUIT FOR 
RECOVERY

CS 
(COMM)/186/2024

M/s Bch 
Electric 

Limited Vs 
Accusonic 

Controls Pvt  
Ltd  Through 
Its Directors

Mukesh 
Ranjan(P),

e-mail id not 
provided by ld. 
counsel

SUIT FOR 
RECOVERY

CS 
(COMM)/190/2024

Canara Bank 
Vs Prem Singh 

Thakur

Ekant  
Luthra(P),

ekant23@gmail
.com

SUIT FOR 
RECOVERY

CS 
(COMM)/198/2024

State Bank Of 
India Vs Sadik 

Khan 
Proprietor Sst 

Enterprises

RUCHI 
KHURANA(

P),

e-mail id not 
provided by ld. 
counsel

SUIT FOR 
RECOVERY

CS 
(COMM)/196/2024

State Bank Of 
India Vs 
Kamini 

Sharma Prop 
Aadvik Bakery 
Confectionary 

Enterprises

RUCHI 
KHURANA(

P),

e-mail id not 
provided by ld. 
counsel

SUIT FOR 
RECOVERY

CS 
(COMM)/197/2024

M/s Northern 
Steel And 

General Mills 
Private 

Limited Vs 
Kamladityya 
Construction 

Private 
Limited

SANJAY 
KUMAR(P),

e-mail id not 
provided by ld. 
counsel

SUIT FOR 
TRADEMARK

CS 
(COMM)/195/2024

Shubham 
Goldiee Masale 

Private 
Limited Vs 

Shubham Feed 
Products

Shravan 
Bansal(P),

skbansalipr@g
mail.com

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/57/2024

Jkr Techno 
Engineers Pvt 

Ltd Vs Jmd 
Limited

ANUJ 
SINHA(P),

sinhaanujk@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/62/2024

Jo Pharma 
Private 

Limited Vs 
Hema And 

Vidhi 
Enterprises

ANIL 
VYAS(P),

namratamalik_
11@yahoo.com

12, New Court 
Block-I

CS 
(COMM)/64/2024

Kanwar Singh 
Yadav Vs 

Indian 
Institute Of 
Technology

Prashant 
Kumar 

Pandey(P),

chamberofijoy
@outlook.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

23 SOUTH

Civil Case 07-02-2024 8285002845 29.01.2024

Civil Case 12-02-2024 9838660707 27.01.2024

Civil Case 13-02-2024 9810343732 08.02.2024

Civil Case 13-02-2024 9810343732 08.02.2024

Civil Case 13-02-2024 9810343732 08.02.2024

Civil Case 13-02-2024 9810343732 08.02.2024

Civil Case 15-02-2024 8929528243 20.10.2023

Civil Case 16-02-2024 9811400314 18.01.2024

Civil Case 21-02-2024 8800784740 05.02.2024

Civil Case 21-02-2024 9811132049 09.02.2024

Civil Case 21-02-2024 9810100554 29.10.2021

Civil Case 22-02-2024 9899032907 12.02.2024

Civil Case 23-02-2024 9810462588

Civil Case 26-02-2024 9810343732 22.02.2024

Civil Case 28-02-2024 8586087906 04.01.2021

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/63/2024

Malook 
Pharmaceutica

ls Private 
Limited Vs 
Pink Labs 

Biosciences

Sanjeev 
Kumar(P),

manjul.sood@s
rcslegal.com

12, New Court 
Block-I

CS 
(COMM)/67/2024

MAHESH 
EDIBLE OIL 
INDUSTRIES 
LTD Vs Brij 

Agro Products

Varnika 
Bajaj(P),

varnikabajajadv
ocate@gmail.co
m

12, New Court 
Block-I

CS 
(COMM)/69/2024

State Bank Of 
India Vs 

Naresh Kumar 
And Anr

KAMLESH 
KUMAR 

SINGH(P),

ksingh1123@re
diffmail.com

12, New Court 
Block-I

CS 
(COMM)/70/2024

State Bank Of 
India Vs Subol 

Parihar

KAMLESH 
KUMAR 

SINGH(P),

ksingh1123@re
diffmail.com

12, New Court 
Block-I

CS 
(COMM)/68/2024

State Bank Of 
India Vs 

Sanjay Sharma 
And Anr

KAMLESH 
KUMAR 

SINGH(P),

ksingh1123@re
diffmail.com

12, New Court 
Block-I

CS 
(COMM)/71/2024

State Bank Of 
India Vs 

Shyam Singh 
And Anr

KAMLESH 
KUMAR 

SINGH(P),

ksingh1123@re
diffmail.com

12, New Court 
Block-I

CS 
(COMM)/76/2024

Bright 
Electrical and 
Engineerings 

Vs Rakesh 
Kumar

md 
zunaid(P),

11kundan22sin
gh@gmail.com

12, New Court 
Block-I

CS 
(COMM)/78/2024

UCO Vs 
Dilawar Singh 

Sangwan

Shashi 
Kaushik(P),

advarunsharma
2009@gmail.co
m

12, New Court 
Block-I

CS 
(COMM)/82/2024

State Bank Of 
India Vs Pooja

Dharmendra 
Singh(P),

shubhi1673@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/83/2024

Shri Sanjay 
Jain Vs Shri 

Vishnu

YOGRAJ  
GULLAIYA(

P),

advocateyograj.
gullaiya@gmail.
com

12, New Court 
Block-I

CS 
(COMM)/81/2024

Kapoor Sons 
And Co Vs 

Supermarche 
37 Traders Llp

surinder 
goel(P),

goel6@yahoo.c
om

12, New Court 
Block-I

CS 
(COMM)/87/2024

Nidhi Gulati 
Vs Repro 

Books Limited

SOURAV 
KUMAR 
JENA(P),

tarangagarwal
@agarwalijetley
.com

12, New Court 
Block-I

CS 
(COMM)/90/2024

Raj Singh 
Malik Vs 
Jitender 
Sharma

Vivek 
Jaiswal(P),

advocatesdapht
ar@gmail.com

court fee not 
filed

12, New Court 
Block-I

CS 
(COMM)/92/2024

State Bank Of 
India Vs Inder 

And Anr

KAMLESH 
KUMAR 

SINGH(P),

ksingh1123@re
diffmail.com

12, New Court 
Block-I

CS 
(COMM)/93/2024

Arvind Yadav 
Vs Paridhi 
Space Infra

AMBER 
JAIN(P),

adv.yogesh007
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

23 SOUTH

Civil Case 29-02-2024 2684355 26.02.2024

24 SOUTH NIL

25 SH. SANDEEP YADAV South Commercial 01-02-2024 9999551989 23-01-2024

Commercial 16-02-2024 9899454835 31-01-2024

Commercial 07-02-2024 9643680913 20-12-2023

Commercial 14-02-2024 810343732 08-02-2024

Commercial 21-02-2024 9811254646 22-12-2023

Commercial 14-02-2024 8750905558 12-02-2024

Commercial 21-02-2024 8447470366 25-07-2023

Commercial 28-02-2024 9810656757 15-02-2024

Commercial 28-02-2024 810343732 22-02-2024

Commercial 21-02-2024 9990042642 22-12-2023

Commercial 09-02-2023 9968058236 20-12-2023

26 South Commercial 01-02-2024 P. B. Jain (P) 9891700728 18-11-2023

27 South NIL

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/98/2024

Loreal Sa Vs 
Bavishi 

Rajnikant 
Bhikhabhai

Shravan 
Bansal(P),

unitedmarj@un
itedandunited.c
om

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

17, New Court 
Block-I

CS 
(COMM)/54/2024

Victoria Foods 
Private 

Limited Vs 
Krrishaadhya 
Foods Pvt Ltd

Abhinav  
Bhatia(P),

advabhinavbhat
ia@gmail.com

17, New Court 
Block-I

CS 
(COMM)/79/2024

Parakh 
Aggrawal Vs 
Kamal Rana

RAKESH 
KUMAR 

SHUKLA(P)
,

rks108@gmail.c
om

17, New Court 
Block-I

CS 
(COMM)/65/2024

State Bank Of 
India Vs 

Santbir Singh

RANI  
BHARDWA

J(P),

rbhardwajassoc
iate@gmail.co
m

17, New Court 
Block-I

CS 
(COMM)/74/2024

State Bank Of 
India Vs Daya 
Wati And Anr

KAMLESH 
KUMAR 

SINGH(P),

ksinghll23@red
iffmail.com

17, New Court 
Block-I

CS 
(COMM)/85/2024

M R Garg And 
Associates Vs 

Raheja 
Developers 

Limited

Himanshu 
Upadhyaya(

P),

ishant. 
bharihoke@leg
al-eagle.live

17, New Court 
Block-I

CS 
(COMM)/73/2024

Dabur India 
Limited Vs Vi 

John 
Healthcare 
India Llp

MD SAZID 
RAYEEN(P),

sazid@ashwath
hlegal.com

17, New Court 
Block-I

CS 
(COMM)/86/2024

Virgo 
Laminates Ltd 

Vs Sunil 
Khetan

Sonu 
Vivek(P),

neerajjhallb@g
mail.com

17, New Court 
Block-I

CS 
(COMM)/95/2024

M/s 
Andromeda 
Sales And 

Distribution 
Private 

Limited Vs 
Oxyzo 

Financial 
Services 
Private 
Limited

SHALAJ 
MRIDUL(P)

,

shalaj.mridul@l
egalcorpus.co.i
n

17, New Court 
Block-I

CS 
(COMM)/94/2024

State Bank Of 
India Vs Beena 

And Anr

KAMLESH 
KUMAR 

SINGH(P),

ksinghll23@red
iffmail.com

17, New Court 
Block-I

CS 
(COMM)/84/2024

Canara Bank 
Vs Jitender 

Kumar Prop Of 
M/s Ananya 

Trading

ANSHUMA
N 

SRIVASTAV
A(P),

SRLANSHUS3
@GMAIL.COM

17, New Court 
Block-I

CS 
(COMM)/65/2023

ICICI BANK 
Vs NARVIR

PRASHANT 
KUMAR(P),

yashodhachoud
hary1986@gma
il.om

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

29, New Court 
Block-II

CS 
(COMM)/53/2024

Maharaj Singh 
Vs Rajat Gupta

pb.jain@jainla
woffices.in

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

28 NIL

29 SOUTH-EAST 14 RECOVERY SUITOMP(COMM)/26/20242/7/24UNION OF INDIA VS A A ENTERPRISESHIMANSHU PATHAK9643121390

OMP(COMM)/27/20242/8/24ARPAN AGGARWAL VS SPLENDOR BUILDWELL PVT. LTD.NITIN GUPTA9811369652

CS/COMM/63/2024 2/1/24UNION BANK OF INDIA VS SHAURYA ENTERPRISESSANDEEP SONI9999114922

CS/COMM/98/20242/14/24MOHD. AKBAR VS MOHD. HASEENMOHD. AZHAR9811414440 N/A

CS (COMM)/108/202416-02-2024 ARVIND KUMAR SINGH9899323731

CS (COMM)/107/202416-02-2024 ROHIT PAL 9716528911

CS/COMM/114/20242/20/24IDBI BANK LTD. VS SHUBHAM SAXENA9911730600

CS/COMM/120/20242/21/24CANARA BANK VS ABHISHEK KWATRA9990366723

MISDJ/95/2024 2/7/24KAMLESH MEHTA VS VINOD GARG N/A

MISDJ/98/2024 2/8/24STATE BANK OF INDIA VS SANDEEP 8800784740 N/A

MISDJ/126/2024 2/16/24SUSHIL JOSHI VS M/S UP HOTELS CLARKS LTD.9999323499

MISDJ/153/2024 2/24/24KAMLESH MEHTA VS VINOD GARG 9310856200 N/A

MISDJ/155/2024 2/24/24YOKOHAMA INDIA PVT. LTD.  VS INDIA BIZ.COMJK GUPTA N/A

30 SH. AJAY KUMAR JAIN 20 08-02-2024 98 18675540 22.01.2024

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

pathak1951@
gmail.com

nitin@thelaw
chamnbers.co
.in

samarendrak
radv@yahoo.
com

Freight Systems India Pvt Ltd Vs Nitya Vaishnavi Singh (Prop of M/s Pepper Craft)advaks@yaho
o.co.in

Manish Vohra Vs Afsar Ali contractus@a
kjlaw.in

SUNITA 
SHARMA

sgsjurist@gm
ail.com

PRATAP 
CHANDRA 

RANA

prana25000
@gmail.com

KUNAL 
SRIVASTAVA

kunalsrivasta
vaadv@gmail
.com

DHARMEND
RA SINGH

MITASH 
CHARAN

charanmitash
12@gmail.co
m

CHANDER 
MISHRA

jkgupta.advoc
ate@gmail.co
m

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/76/202

4

AVTAR 
SINGH Vs 

M/S 
RADICAL 

MARKETIN
G

ROOP 
KAMAL 
SINGH 

BAJWA(P)
,

contact.rksbajw
a@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees30 SH. AJAY KUMAR JAIN 20

09-02-2024 - 14.12.2023

17-02-2024 9999877566 ---

21-02-2024 9811222542 07.02.2024

21-02-2024 9811222542 07.02.2024

22-02-2024 9871172023 22.11.2023

27-02-2024 06.12.2023

31 MS. ANU GROVER BALIGA 21 05-02-2024 9811244209 31.01.2024

07-02-2024 9990577700 --

12-02-2024 9953265353 23.01.2024

12-02-2024 9818906064 05.02.2024

12-02-2024 9992227799 18.12.2023

13-02-2024 9818257310 25.07.2023

Misc DJ/111/2024 14-02-2024 8860232692 11.10.2023

17-02-2024 9971495605 31.01.2024

20-02-2024 9716707407 13.12.2023

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/79/202

4

INTEGRAL 
INTERNATI
ONAL Vs NA 
CONTAINER 
TERMINAL 

PRIVATE 
LIMITED

BHANU 
MOHAN(P

),

9990535912 
& 

9667859458

Commercial 
Suit

CS 
(COMM)/106/20

24

BLUEVIEW 
PROPERTIE
S PRIVATE 

LIMITED Vs 
PRL 

PROJECTS 
INFRASTRU

CTURE 
LIMITED

SHANTNU 
AGGARW

AL(P),

adcovatedhruvg
upta@gmail.co
m

Commercial 
Suit

CS 
(COMM)/116/202

4

M/S DELHI 
LIQUORS Vs 

M/S 
POPULAR 

SPIRITS LLP

AJAY  
BAHL(P),

bahlasajay152@
mail.com

Commercial 
Suit

CS 
(COMM)/115/202

4

M/S DELHI 
LIQUORS Vs 
M/S KHAO 

GALI 
RESTAURA

NTS 
PRIVATE 
LIMITED

AJAY  
BAHL(P),

bahlasajay152@
mail.com

Commercial 
Suit

CS 
(COMM)/117/202

4

RAHUL 
SOBTI Vs 

JITENDER

(NEERAJ 
ANAND & 
ASSOCIAT

ES)

NEERAJANAN
D79©YAHOO.
COM

Commercial 
Suit

CS 
(COMM)/130/20

24

BHUSHAN 
DEALMAR 
PRIVATE 

LIMITED Vs 
MOHIT

HIMANSH
U 

GARG(P),

+91-
8750618722

sswaniassociate
s@gmail.com

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/67/202

4

Punjab 
National 
Bank Vs 
Ankush 
KUMAR

Vikram 
Gola(P),

VIKRAMGOLA
2010@GMAIL.
COM

Commercial 
Suit

CS 
(COMM)/73/202

4

State Bank 
Of India Vs 

MR Saif 
Uddin 

Mazumdar

KRISHAN 
KUMAR(P

),

KRISHENKUM
AR@GMAIL.C
OMK

Commercial 
Suit

CS 
(COMM)/87/202

4

Punjab 
National 
Bank Vs 
Praveen 

Arora

Alisha 
Gaba(P),

SHARMAVIBH
OR150@GMAI
L.COM

Commercial 
Suit

CS 
(COMM)/88/202

4

Man 
Machine Car 
Care Pvt Ltd 

Vs Shilpi 
Jain

Natwar 
Rai(P),

NATWARRAI@
GMAIL.COM

Commercial 
Suit

CS 
(COMM)/85/202

4

Communicat
ion System 
Vs BGRG 

Electrosoft 
Private 
Limited

megha 
batra(P),

MEGHABATRA
@OUTLOOK.C
OM

Commercial 
Suit

CS 
(COMM)/92/202

4

M/S SN 
OVERSEAS 

Vs M/S 
GENESIS 

TECHTRON 
AND ANR

ANUBHAV 
TYAGI(P),

ANUBHAV160
3@GMAIL.CO
M

Commercial 
Suit

Janta Cargo 
Transport 

Private 
Limited Vs 

Internaonal 
Print O Pac 

Ltd

Ashutosh 
Verma(P),

ASHUTOSH.R
AJALEGAL@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/110/202

4

Super Milk 
Preducts 
Private 

Limited Vs 
Pyare Lal 

Laxmi 
Narayan and 

 Sons

Ravi 
Ranjan(P),

RAVIRANJANL
LB@GMAIL.C
OM

Commercial 
Suit

CS 
(COMM)/113/202

4

M/s Gulshan 
Polyols 
Limited 

through its 
Authorised 

Representati
ve Vs M/S 

Sai 
Enterprises 
through its 

Prop/AR

Madhur 
Verma(P),

MADHUVERM
AADVT@GMAI
L.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

31 MS. ANU GROVER BALIGA 21

22-02-2024 8489662301 20.02.2024

23-02-2024 9311824970 19.02.2024

24-02-2024 9213905829 06.12.2022

26-02-2024 9811667443 22.01.2024

26-02-2024 9034281318 45301

27-02-2024 9213905829 12.01.2024

32 SH. BHUPESH KUMAR 22 01-02-2024 9810515155 18-01-2024

03-02-2024 9758321008 19-01-2024

09-02-2024 9999448797 03-01-2024

09-02-2024 9990577700 27-01-2024

13-02-2024 9811479499 04-01-2024

SOUTH-
EAST

EXECUTION 
COMM

EXECUTION 
(COMM)/45/202

4

M/S 
Sundaram 

Finance Ltd 
Vs Naresh 

Kaushik And 
Anr

NITESH 
KUMAR(P

),

SHIVAKRISHN
AMURTI@GM
AIL.COM

Commercial 
Suit

CS 
(COMM)/119/202

4

Punjab 
National 
Bank Vs 

Mohit 
Verma

Indra 
Narain(P),

ASSOCIATENA
RAYAN29@GM
AIL.COM

Commercial 
Suit

CS 
(COMM)/122/202

4

ICICI  Bank 
Limited Vs 

Rajiv 
Kathuria

MANISH 
DEWAN(P

),

MANISH@KLF
INDIA.COM

Commercial 
Suit

CS 
(COMM)/126/202

4

Wings 
Security 
Services 
Through 

Proprietor 
Vs Labour 

Department

BHARAT 
SAREEN(P

),

BHARATSARE
EN@YAHOO.I
N

Commercial 
Suit

CS 
(COMM)/125/202

4

Axis Bank 
Limited Vs 

Danish 
Javed

VIMAL  
KHURANA

(P),

ANIRUDH.BH
ARDWAJ@FIR
STASSOCIATE
S.IN

Commercial 
Suit

CS 
(COMM)/131/202

4

ICICI BANK 
LIMITED Vs 
M/S  Product 

Players

MANISH 
DEWAN(P

),

MANISH@KLF
INDIA.COM

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/61/202

4

Karshivnik 
Internationa
l Pvt Ltd Vs S 

K 
MANUFACT
URERS AND 

tRADERS

Ashok 
Kumar 

Singh(P),

info@aegislegal
llp.com 

Commercial 
Suit

CS 
(COMM)/65/202

4

PSA 
NITROGEN 
LIMITED Vs 

M/S ION 
EXCHANGE 
(INDIA) LTD

Devesh 
Malan(P),

lawintotollp@g
mail.com 

Commercial 
Suit

CS 
(COMM)/77/2024

SATYA 
NARAYAN 

SHARMA Vs 
M/S NBCC 

(INDIA) LTD

KUSHAGR
A 

BANSAL(P
),

kushagrabansal
@akassociates.
org.in

Commercial 
Suit

CS 
(COMM)/78/202

4

STATE 
BANK OF 
INDIA Vs 

SAIF UDDIN 
MAZUMDAR

KRISHAN 
KUMAR(P

),

krishenkumar
@qmail.com

Commercial 
Suit

CS 
(COMM)/89/202

4

M/S R G 
INDUSTRIE

S Vs M/s 
CREST 

DESIGN PVT 
LTD

Akshay 
Kumar(P),

legalaffair. 
l33@gmail.com 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

32 SH. BHUPESH KUMAR 22

14-02-2024 9999678571 02-02-2024

15-02-2024 9811479499 21-12-2023

16-02-2024 9811041494 06-02-2024

16-02-2024 9758321008 13-02-2024

28-02-2024 8076466594 22-02-2024

33 MS. NIRJA BHATIA 30 CS (COMM) 91/2024 13.02.2024 9213905829 30.01.2024

34 23 CS (COMM)/128/202427-02-2024 +91-8750618722 16-02-2024

CS (COMM)/129/202427-02-2024 +91-8750618722 16-02-2024

CS (COMM)/118/202423-02-2024 9811074162 21-02-2024

CS (COMM)/112/202420-02-2024 9811222542 ---- 07-02-2024

CS (COMM)/100/202415-02-2024 ---- ---- 31-07-2023

CS (COMM)/90/202413-02-2024 9811783019 05-02-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/93/202

4

M/S 
SAMARA 

INDIA PVT 
LTD Vs M/s 
K C AUTO 

PARTS

Brijesh 
Singh(P),

amareshsingha
dvocate@gmail.
com

Commercial 
Suit

CS 
(COMM)/99/202

4

M/S ALL-
WAYS 

LOGISTICS 
INDIA PVT 
LTD Vs M/S 

VINEET 
POLYFAB 
PVT LTD

Akshay 
Kumar(P),

legalaffair.133
@gmail.com

Commercial 
Suit

CS 
(COMM)/102/20

24

M/S 
ANALCO 

INDIA PVT 
LTD Vs MS 

VIAK 
GROUP PVT 

LTD

SHALU 
KARDAM(

P),

radheyshyamad
v@gmail.com

Commercial 
Suit

CS 
(COMM)/103/20

24

PSA 
NITROGEN 

LTD Vs 
BLUE STAR 

LIMITED 
AND ANR

Devesh 
Malan(P),

lawintotollp@g
mail.com 

Commercial 
Suit

CS 
(COMM)/132/202

4

STATE 
BANK OF 
INDIA Vs 
GAUTAM 

SINGH

Ravindra 
Narayan 
Singh(P),

sbi.16683@sbi.
co.in

ICICI BANK 
LTD VS M/S 

INTECH 
ENTERPRIS

ES 

Mr. 
Manish 
Dewan 

manish@klfindi
a.com

SH. RAJESH KUMAR 
SINGH

Commercial 
Suit

BHUSHAN 
DEALMARK 
PVT. LTD. Vs 

M/S V. K. 
AGGARWAL 

AND ORS.

HIMANSH
U GARG

sswaniassociate
s@gmail.com

Commercial 
Suit

BHUSHAN 
DEALMARK 
PVT. LTD. Vs 

SHRI 
MURLIDHA

R INFRA 
HOMES 

PVT. LTD.

HIMANSH
U GARG

sswaniassociate
s@gmail.com

Commercial 
Suit

One97 
Communicat
ions Ltd. Vs 
Mentey Uma 
Maheswara 

Rao

Gaurav 
Jain

rohitjn2003@g
mail.com

Commercial 
Suit

M/S DELHI 
LIQUORS Vs 

M/S 
SAKRIYA 

TECHNOLO
GIES PVT. 

LTD.

AJAY 
BAHL

Commercial 
Suit

Bank Of 
Baroda Vs 
M/s Shree 

Gusaiji 
Traders

Biswajit 
Patra

Commercial 
Suit

Krishiachary
a 

Technologies 
Pvt. Ltd. Vs 
Junobazaar 

Pvt. Ltd. And 
Ors.

Akshay 
Goel

akshay.goel10@
agandassociates
.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

34 23

CS (COMM)/80/202409-02-2024 98100 28877 02-02-2024

CS (COMM)/81/202409-02-2024 8840783044 05-02-2024

CS (COMM)/75/202408-02-2024 990577700 27-01-2024

CS (COMM)/68/202406-02-2024 7982777348 17-01-2024

CS (COMM)/69/202406-02-2024 9990577700 27-01-2024

CS (COMM)/70/202406-02-2024 8368722310 29-01-2024

CS (COMM)/62/202402-02-2024 9810402535, 29-01-2024

35 NIL

36 EAST 12 RECOVERY 49/2024 08-02-2024 8920646070 04-02-2024

12 RECOVERY 60/2024 20-02-2024 09-02-2024

12 RECOVERY 58/2024 19-02-2024 ... ... 09-02-2024

12 RECOVERY 67/2024 26-02-2024 -9313780408 19-02-2024

37 EAST 101 CS COMM 56/2024 12/02/24 12/20/-3741 09-02-2024

38 CS(COMM) 18/2024 02-02-2024 9654869693 09-12-2023

--do-- C.S. (COMM) 19/2024 5-02-2024 9811379676 30-01-2024

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

Commercial 
Suit

UFLEX 
LIMITED Vs 

M/S 
UTHARA 
UNITED 

AND ORS.

Rajeev 
Agarwal

lawyersinc@red
iffmail.com

Commercial 
Suit

MRS. LATA 
VERMA Vs 
M/S GENIE 

CAVE 21 
PVT. LTD. 
AND ORS.

CHANDAN 
GUPTA

CHANDANGU
PTA71@GMAIL
.COM 

Commercial 
Suit

STATE 
BANK OF 
INDIA Vs 
MUKESH 
KUMAR 
GEHLOT

KRISHAN 
KUMAR

krishenkumar
@qmail.com

Commercial 
Suit

VP 
LOGISTICS 

PVT. LTD. Vs 
FRIENDS 

AUTO 
(INDIA) 

LIMITED 
ORS.

Puneet 
Gupta

advocatepuneet
gupta@gmail.c
om

Commercial 
Suit

STATE 
BANK OF 
INDIA Vs 
AMJAD 
KHAN

KRISHAN 
KUMAR

krishenkumar
@gmail.com 

Commercial 
Suit

M/S 
FACADE 

DEVELOPER
S Vs M/S 
ROOTS 

DESIGN 
INDIA PVT. 
LTD. AND 

ORS.

BHANU 
MOHAN

advnarender74
@gmai1.com

Commercial 
Suit

CARDIO 
FITNESS 

INDIA PVT. 
LTD. Vs 
CHISEL 

FITNESS 
LLP AND 
OTHERS

NITESH 
KUMAR

varun.kumar@
karanjawala.in

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. ARVIND KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

BANK OF 
INDIA VS. 

DINESH JAIN

SANDEEP 
SINGH

sandeepanshla
w @gmail.com

ICICI BANK 
LTD.V S. 

DHEERAJ 
ARORA

SATISH 
KUAMR

manish@klfindi
a.com

PARAGON 
PAPER 

INDUSTRIES 
LLP VS. HOLY 

FAITH 
INTERNANTI

ONAL 
PVT.LTD.

MRIDUL 
JAIN

DEEPAK 
JINDAL VS. 
SURENDER 

KUMAR

S.B. 
PANDEY

sbpandey7@ya
hoo.com

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

BANK OF 
BARODA VS 

MEENA 

SHAILEND
ER SINGH 
SISODIA

SHAILENDER.
SISODIA@GM
AIL.COM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

201, New 
Building KKD

Rajinder 
Sachdeva 
&1othersVsBal
aji Freight 
Carrier

Manish 
Angirash

MANISHANGI
RASH0512 
@GMAIL.COM 

SURESH 
APPARELSVs
Mohd Shaki

Vikas Bhatia vksbht6@gmail
.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

38

--do-- C.S. (COMM) 20/2024 07-02-2024 9810210832 29-01-2024

--do-- C.S. (COMM) 21/2024 07-02-2024 9999777147 06-02-2024

--do-- C.S. (COMM) 22/2024 14-02-2024 9315520612 08-11-2023

--do-- C.S. (COMM) 23/2024 15-02-2024 8896932838 12-02-2024

--do-- C.S. (COMM) 24/2024 19-02-2024 9210480811 14-02-2024

--do-- CS(COMM) 25/2024 23-02-2024 7011702973 22-02-2024

--do-- CS(COMM) 26/2024 24-02-2024 9811309971 21-02-2024

--do-- CS(COMM) 27/2024 27-02-2024 9811038156 15-02-2024

--do-- CS(COMM) 28/2024 27-02-2024 9811912208 26.02.2024

39 CS(COMMERCIAL)CS (COMM)/89/202402-02-2024 25-01-2024

CS(COMMERCIAL)CS (COMM)/95/202406-02-2024 45324

CS(COMMERCIAL)CS (COMM)/94/202406-02-2024 02-02-2024

CS(COMMERCIAL)CS (COMM)/96/202407-02-2024 CHAMAN KUMAR SHARMA(P), 30-01-2024

CS(COMMERCIAL)CS (COMM)/99/202409-02-2024 M K Singh(P), 45331

CS(COMMERCIAL)CS (COMM)/109/202413-02-2024 45328

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

State Bank Of 
IndiaVsTarif 
Ahmed

Gopal 
ChandShar
ma

gchandsharma
@gmail.com

Anita 
GuptaVsSonu

Mohit 
Bansal

mohitbansal@y
ahoo.com

Nanak 
ChandVsSanje
ev Kumar

MUNISHKU
MAR

munishkr@gma
il.com

STATE BANK 
OF 
INDIAVsPhool 
Singh

Suchita 
Dixit

agnihotrisuchit
ra@gmail.com

M/s Tony 
Sales 
CorporationVs
M/s Shiv 
Shakti Traders

RAJESH 
JAIN

jainrajesh84@g
mail.com

Vipin Kumar 
Aggarwal Vs 
Mohd Ajmal

Abhay 
Mohan 
Sarin

advabhaymoha
n@gmail.com

Rishi Pal 
Sharma Vs 
Sanctitude 
Communicatio
n Digital 
Mining Pvt Ltd

Inder Singh 
Adhikari

indersadhikari
@yahoo.com

Nuruddin Vs 
Pawan Kumar 
Gupta

Mohd. Tariq mlgupta316@g
mail.com

Satya Pal 
SinghVsSh 
Sunil

SANDEEP 
TYAGI

advsandeeptyag
i@gmail.com

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New 
Court 
Building

Navrang 
Marketing 
Vs 
Mickrotek 
Internationa
l Pvt Ltd

Brijesh Kumar  Sharma(P),

301, New 
Court 
Building

The Nainital 
Bank 
Limited Vs 
Shri Sai 
Nath 
Traders

Manoj Gupta(P),

301, New 
Court 
Building

The Nainital 
Bank 
Limited Vs 
Sanjeev

Manoj Gupta(P),

301, New 
Court 
Building

M/s Shree 
Kamakhya 
Roadlines 
Pvt Vs M/s 
Shiv Priya 
Cables Pvt 
Ltd

301, New 
Court 
Building

Mamta 
Gupta Vs 
M/s Shri 
Banke Bihari 
Cotfab Pvt Lt

301, New 
Court 
Building

pnb Vs 
Yaseen Khan 
Proprietor 
Of Nisha 
Firewood 
Suppliers

Ajay Sharma(P),
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39

CS(COMMERCIAL)CS (COMM)/110/202413-02-2024 45329

CS(COMMERCIAL)CS (COMM)/111/202413-02-2024 45329

CS(COMMERCIAL)CS (COMM)/112/202413-02-2024 45329

CS(COMMERCIAL)CS (COMM)/113/202413-02-2024 45339

CS(COMMERCIAL)CS (COMM)/108/202413-02-2024 45328

CS(COMMERCIAL)CS (COMM)/116/202414-02-2024 45335

CS(COMMERCIAL)CS (COMM)/135/202420-02-2024 45336

CS(COMMERCIAL)CS (COMM)/134/202420-02-2024 45338

CS(COMMERCIAL)CS (COMM)/138/202422-02-2024 45342

CS(COMMERCIAL)CS (COMM)/140/202423-02-2024 45343

CS(COMMERCIAL)CS (COMM)/139/202423-02-2024 45343

CS(COMMERCIAL)CS (COMM)/145/202424-02-2024 ARCHIT SINGHAL(P), 45338

40 ROOM NO 57 COMMERCIAL CS (COMM)/91/202401-02-2024 SANJEEV  KUMAR(P), 20.10.2023

ROOM NO 57 COMMERCIAL CS (COMM)/93/202406-02-2024 JAGJIT SINGH SAHNI(P), 10.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/98/202408-02-2024 06.02.2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New 
Court 
Building

Punjab 
National 
Bank Vs 
Rohtash 
Singh 
Proprietor 
Of M/s V R 
Brothers

Ajay Sharma(P),

301, New 
Court 
Building

Punjab 
National 
Bank Vs 
Vinay Tiwari 
Prop Of M/s 
Dhruv 
Enterprises

Ajay Sharma(P),

301, New 
Court 
Building

Punjab 
National 
Bank Vs 
Mukesh 
Kumar Prop 
Of Yashraj 
Construction 
And Earth 
Movers

Ajay Sharma(P),

301, New 
Court 
Building

Pilot 
Industries 
Ltd Vs 
Winarsi 
Battery 
Service

Yatendra Tyagi(P),

301, New 
Court 
Building

Punjab 
National 
Bank Vs 
Vineeta Rani 
Proprieter 
Of Inderdev 
Traders

Ajay Sharma(P),

301, New 
Court 
Building

Smt Sunita 
Khanna And 
Ors Vs M/s 
National 
Textile 
Corporation 
Limited

Subhash Chandra Lochakia(P),

301, New 
Court 
Building

Canara Bank 
Vs Rajinder 
Kaur

Eshu Chaudhary(P),

301, New 
Court 
Building

M/s Suresh 
Apparels  
Through Its 
Ar And 
Partner 
Bharat Jain 
Vs Amit 
Kumar Prp 
Of Ganesh 
Textile

Bharat Prakash(P),

301, New 
Court 
Building

K K Mittal Vs 
Devesh 
Khanna

Dinesh Kumar(P),

301, New 
Court 
Building

Bank Of 
Baroda Vs 
Pooja 
Sharma

Umesh Joshi(P),

301, New 
Court 
Building

Bank Of 
Baroda Vs 
Pushpa Jain

Umesh Joshi(P),

301, New 
Court 
Building

Vk Jain And 
Sons Vs 
Hooda 
Computer 
Forms

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

Roop Kishore Prop Sahgal Plyplast India Vs Parmod Yadav Prop Aditya Plastic

Bank Of Baroda Vs Janaki

Rcgc Fabrics Private Limited Vs Fashion GuruDeepak GAUR(P),
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40

ROOM NO 57 COMMERCIAL CS (COMM)/105/202412-02-2024 09.02.2024

ROOM NO 57 COMMERCIAL CS (COMM)/107/202413-02-2024 06.02.2024

ROOM NO 57 COMMERCIAL CS (COMM)/106/202413-02-2024 ANGAD SINGH(P), 02.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/119/202415-02-2024 SANJAY KUMAR(P), 25.11.2021

ROOM NO 57 COMMERCIAL CS (COMM)/118/202415-02-2024 11.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/125/202417-02-2024 31.01.2024

ROOM NO 57 COMMERCIAL CS (COMM)/129/202417-02-2024 16.02.2024

ROOM NO 57 COMMERCIAL CS (COMM)/128/202417-02-2024 16.02.2024

ROOM NO 57 COMMERCIAL CS (COMM)/144/202423-02-2024 ARCHIT SINGHAL(P), 16.02.2024

ROOM NO 57 COMMERCIAL CS (COMM)/150/202428-02-2024 23.02.2024

41 SH. SURENDER S. RATHI CS (COMM)/137/202422-02-2024 VEE PEE FABRICS PRIVATE LIMITED Vs RESHMA GULMOHAMMEDSAMRIDHI SAMRIDHI(P), 20-02-2024

CS (COMM)/102/202412-02-2024 PANDEX STORAGE SYSTEM PVT LTD Vs MEDICARE AGENCIES PVT LTDRAJEEV KUMAR RANJAN(P), 11-02-2024

OMP (COMM)/3/202407-02-2024 RAJESH KUMAR SINGH Vs MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTDVARSHA GOLA(P), 05-02-2024

Execution (Comm)/21/202402-02-2024 M/S ONE ONE APPARELS PRIVATE LIMITED Vs M/S R R AGENCIESADV MOHIT JAIN(P), 01-02-2024

CS (COMM)/92/202403-02-2024 DEEPAK Vs M/S AMO MOBILITY SOLUTION PRIVATE LIMITED01-02-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

Somanyceramicsltd Vs AadidevainfratechpvtltdKaran Jain(P),

Punjab National Bank Vs Rahees Mohommad Prop Sai ZaikaAjay Sharma(P),

Punjab National Bank Vs Klm Tents

Alucopanel Industries Vs Mukesh Kumar Jangir

M/s Harshita Associates Vs M/s Vaishali Hygiene ProductsNishant Singh(P),

Pilot Industries Ltd Vs Zorata Batteries Pvt LtdYatendra Tyagi(P),

Werben India Vs Logix HeightsAbhay PANDEY(P),

Werben India Vs Mahagun (india)Abhay PANDEY(P),

Vk Jain And Sons Vs Om Stationers

Sonu Jain Vs Avdhesh Kumar KaushikPiyush Katyal(P),

Shahdar
a

303, New Court 
Building

304, New Court 
Building

305, New Court 
Building

306, New Court 
Building

307, New Court 
Building

Raj kamal Arya(P),
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41 SH. SURENDER S. RATHI

CS (COMM)/103/202412-02-2024 07-02-2024

CS (COMM)/104/202412-02-2024 07-02-2024

CS (COMM)/97/202408-02-2024 AMARJEET JOG (SENIOR CITIZEN) Vs POONAM 05-02-2024

CS (COMM)/101/202412-02-2024 SOURABH JAIN Vs VIPIN JAIN 08-02-2024

CS (COMM)/114/202413-02-2024 M/S HINDLED TECHNOLOGIES Vs M/S RAJ KUMAR SINGLA11-02-2024

CS (COMM)/130/202419-02-2024 SATYA NARAYAN TAPARIA Vs ARUN JAIN 15-02-2024

CS (COMM)/143/202423-02-2024 PUNJAB NATIONAL BANK Vs MANMEET SINGH (BORROWER)11-02-2024

CS (COMM)/147/202426-02-2024 PUNJAB NATIONAL BANK Vs MANJU PURANG 16-02-2024

CS (COMM)/126/202417-02-2024 M/S ALUCOPANEL INDUSTRIES Vs TRILOK CHAND KUMAWATSANJAY KUMAR(P), 12-02-2024

CS (COMM)/131/202420-02-2024 M/S SHYAM SUNDER GUPTA POOJA UDHYOG (P) LIMITED Vs M/S K BIOLOGICAL (P) LIMITEDJAGJIT SINGH SAHNI(P), 15-02-2024

CS (COMM)/146/202426-02-2024 MOHD ANJUM Vs VISHAL GROVERMUNAVVAR HUSSAIN(P), 16-02-2024

CS (COMM)/142/202423-02-2024 M/S AMBITION MICA LIMITED Vs M/S SHYAM TRADERS15-02-2024

CS (COMM)/141/202423-02-2024 NARENDER KUMAR JAIN Vs UPENDER JAINShelly Jain(P), 16-02-2024

Execution (Comm)/33/202426-02-2024 JAMMU AND KASHMIR BANK Vs SONIA MEHRA AND ORS17-02-2024

Execution (Comm)/34/202426-02-2024 M M T C Ltd Vs DAVINDER KAURMOHIT THAREJA(P), 17-02-2024

Shahdar
a

308, New Court 
Building

The Nainital Bank Limited Vs Shivansh AnandManoj Gupta(P),

309, New Court 
Building

The Nainital Bank Limited Vs Ons Tradelink Through Anil RastogiManoj Gupta(P),

310, New Court 
Building

Mohit Bansal(P),

311, New Court 
Building

Dinesh Kumar(P),

312, New Court 
Building

Vishwanath  prasad  Tiwari(P),

313, New Court 
Building

kumar vikram(P),

314, New Court 
Building

Ajay Sharma(P),

315, New Court 
Building

Sudhir Kumar Singh(P),

316, New Court 
Building

317, New Court 
Building

318, New Court 
Building

319, New Court 
Building

Tarmeem Alam(P),

320, New Court 
Building

321, New Court 
Building

Amit gupta(P),

322, New Court 
Building
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41 SH. SURENDER S. RATHI

CS (COMM)/152/202429-02-2024 M/S GREAT FOAM PRODUCT LLP Vs BIKRAM SINGHTARUNDEEP BHARTI(P), 16-02-2024

CS (COMM)/151/202429-02-2024 RCGC FABRICS PRIVATE LIMITED Vs FASHION GURU (PROPRIETORSHIP FIRM)A.S.JUNEJA 15-02-2024

OMP (COMM)/4/202420-02-2024 TARUN BASSAN Vs INTEC CAPITAL LTDSUNIL SINGH(P), 19-02-2024

CS (COMM)/87/202401-02-2024 M/S SB SALES CORPORATION Vs TARUN KUMAR GOYAL01-02-2024

Execution (Comm)/22/202403-02-2024 AKASH JAIN Vs MUSKAN SAINICHANDRA PRAKASH SHARMA(P), 01-02-2024

Execution (Comm)/24/202407-02-2024 NITIN SHARMA Vs NITIN JAIN 17-02-2024

Execution (Comm)/31/202423-02-2024 ANKUSH SHARMA Vs NATURON HEALTHCARE LIMITED16-02-2024

42 SH. REETESH SINGH C No 304 CS (COMM)/90/2024 NOORAIN ALI 8822888830 21-07-2023

C No 304 OMP(COMM)/02/2024 GNCT VS ASHISH GUPTASATENDER KUMAR9899428060 -

C No 304 CS (COMM)/88/2024 BHARAT GUPTA9268300000 04-01-2024

C No 304 CS (COMM)/100/2024 CHAMAN SHARMA9811861348 06-02-2024

C No 304 EX(COMM)/23/2024 CANARA BANK VS KRISHAN PAL9871457890 03-02-2024

C No 304 CS (COMM)/115/2024 RAJNI SINGH83689809360 17-01-2024

C No 304 CS (COMM)/117/2024 GAURAV KRISHNA GOSWAMI VS BANKEY BIHARI MUSICRITESH SAXENA8802101274 13-02-2024

C No 304 CS (COMM)/123/2024 AJAY KUMAR SHARMA8860773975- 06-02-2024

Shahdar
a

323, New Court 
Building

324, New Court 
Building

325, New Court 
Building

326, New Court 
Building

Akash Gupta(P),

327, New Court 
Building

328, New Court 
Building

Ankur Singhal(P),

329, New Court 
Building

Pushkar Aryal(P),

Shahdar
a

FUTURE 
BATH 
PRODUCTS 
PVT. LTD. VS 
SHRUTI 
CERAMICS

alinoorain322
@gmail.com

advsatender@g
mail.com

RAVI 
AGGARWAL 
PROP OF M/S 
FAB INDIA VS 
BRIJ MOHAN 
TEWARI

bharat.guptarkc
a@gmail.com

RYSA 
INFRATECH 
PVT. LTD. VS 
THE CHIEF 
ENGG. PUNE 
ZONE & ANR.

chaman.sharma
@yahoo.co.in

RISHI 
CHAWLA

Chawlaassociat
esl976@gmail.c
om

SAMEKIT 
INFRA 
SOLUTION 
PVT. LTD. VS 
BCC PRECAST 
(I) PVT. LTD.

jurissource@g
mail.com

ritesh@thelawc
are.in

PUNJAB 
NATIONAL 
BANK VS MD. 
IKRAM PROP. 
OF M.I. 
ENTERPRISE
S
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42 SH. REETESH SINGH

C No 304 CS (COMM)/124/2024 PUNJAB NATIONAL BANK VS SHAHZAD QURESHIAJAY KUMAR SHARMA8860773975- 09-02-2024

C No 304 CS (COMM)/127/2024 LALIT GUPTA VS DINESH KUMAR AGGARWAL & ANR.S.K.TIWARI 9911641844- 08-02-2024

C No 304 EX(COMM)/30/2024 DILIP PANDITA 9811057626 -

C No 304 CS (COMM)/132/2024 IDBI BANK LTD. VS PANKAJ KHATRIVIVEK KUMAR 9811867703 06-02-2024

C No 304 CS (COMM)/136/2024 AGGARWAL & COMPANY VS PRAVEEN KUMAR MITTALVIJAY KUMAR SINGH9919799930 16-02-2024

C No 304 EX(COMM)/32/2024 9811126091 -

C No 304 CS (COMM)/148/2024 9953283177 19-01-2024

C No 304 CS (COMM)/149/2024 PANKAJ SINGHAL9891475320 24-01-2024

C No 304 EX(COMM)/35/2024 VIJAY PRAKASH9810210332 -

43 NIL

44 SH.VINOD YADAV NIL

45 North NIL

46 603 CS COMM. 63/2024 01.02.2024 880231640 05.01.2024

603 CS COMM. 69/2024 07.02.2024 9873730409 31.01.2024

Shahdar
a

AU SMALL 
FINANCE 
BANK LTD, VS 
UMESH 
KUMAR AND 
ORS.

adv.dilippandit
a@gmail.com

kumarvivekadv
@gmail.com

rajputlegalservi
cesllp2gmail.co
m

VIVEK GOYAL 
VS 
DEVENDRA 
NATH GUPTA

ANKUR 
SINGHAL

ankursinghalad
vocate@gmail.c
om

JAI SANMATI 
GARMENTS 
VS RANJU 
DEVI

JATIN 
AGGARWA
L

jka.legal@gmail
.com

SHYAM 
PRAKASH 
GOYAL VS 
ASHOK 
KUMAR

pankajsinghal.a
dvocategmail.co
m

STATE BANK 
OF INDIA VS 
SUSHIL KR. 
JAIN

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

North-
West

North-
West

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

YOGITA 
BALWAN 
SINGH VS 
VIDHUR 

ADLAKHA 
TRADING

ZEESHAN 
HASHMI

hashmialba@g
mail.com

Commercial 
Suit

A G TRADERS 
VS BUDDY 
RETAIL P. 

LTD.

AKUL 
MEHANDR

U

akul.mehandru
@gmail.com
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46

603 CS COMM. 74/2024 09.02.2024 9999306881 03.02.2024

603 CS COMM. 77/2024 12.02.2024 9810676750 06.02.2024

603 CS COMM. 78/2024 12.02.2024 7503078179 31.01.2024

603 CS COMM. 87/2024 15.02.2024 9811317311 09.02.2024

603 19.02.2024 9717161215 02.02.2024

603 CS COMM. 92/2024 22.02.2024 9999306881 15.02.2024

603 CS COMM. 94/2024 23.02.2024 9810072439 01.12.2023

603 CS COMM. 95/2024 23.02.2024 9811264777 07.02.2024

603 CS COMM. 97/2024 23.02.2024 9810072439 01.12.2023

603 CS COMM. 96/2024 23.02.2024 7708748786 23.02.2024

603 26.02.2024 9810048366 22.02.2024

603 26.02.2024 7042607290 12.02.2024

603 26.02.2024 9811553596 01.02.2024

603 27.02.2024 9711900673 27.02.2024

603 27.02.2024 9868878274 26.02.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

SAMSONITE 
IP HOLDING 

VS ASHOK 
KUMAR

NAVLIN 
SWAIN

education.legal
@outlook.com

Commercial 
Suit

MOHIT VS 
VINAY SAGAR

ARVIND 
KUMAR

arvind_kumar2
53@yahoo.com

Commercial 
Suit

DEVENDER 
DAHIYA VS 

MUSCLE 
MAKER

VINAY 
PRATAP 
SINGH

Pratap.vinay89
@gmail.com

Commercial 
Suit

STATE BANK 
OF INDIA VS 

RICHA

ARVIND 
KUMAR

advocatearvind
gupta@gmail.c
om

Commercial 
Suit

CS COMM. 
90/2024

BLUE STAR 
LTD. VS 
NYASSA 

RETAIL PVT 
LTD.

NISHANT 
KATOCH

Sunilkumartiwa
ri84@gmail.co
m

Commercial 
Suit

M/S 
SAMSONITE 

IP VS 
KAILASH

NAVLIN 
SWAIN

education.legal
@outlook.com

Commercial 
Suit

AXIS BANK 
LTD. VS 
MANISH 
SHARMA

DHARAM 
DEV

dladevlawassoci
ates@gmail.co
m

Commercial 
Suit

SAAMAG 
EXIM PVT. 

LTD. VS 
RAKESH 

SUPREME

VINAY 
KAUNDAL

vijay.kaundal@
sarafpartners.c
om

Commercial 
Suit

AXIS BANK 
VS ALOK 

AWASTHI

DHARAM 
DEV

dladevlawassoci
ates@gmail.co
m

Commercial 
Suit

WAREIQ 
LOGISTICS 

PVT. LTD. VS 
SHALINI 

MANOCHA

ASKHRIT 
TIWARI

ASHKRIT464@
gmai.com

Commercial 
Suit

CS COMM. 
113/2024

RAMESH 
KAPUR VS 
GURDEEP 

SINGH 
GUJRAL

PRAG 
CHAWLA

pragchawla@g
mail.com

Commercial 
Suit

CS COMM. 
112/2024

EAGLE EYE 
VS DYNAMIC 

AURA LLP

PUNEET 
SRIVASTAV

A

adv.puneetsriva
stava@gmail.co
m

Commercial 
Suit

CS COMM. 
114/2024

NARESH 
KUMAR 

GOYAL VS 
THE 

COURTRIERS

DEEPAK 
RANA

deepakrana.adv
@gmail.com

Commercial 
Suit

CS COMM. 
125/2024

PUNJAB 
NATIONAL 

BANK VS JAY 
ENN 

ELECTRONIC
S

VED 
PRAKASH

advocateprakas
hved@gmail.co
m

Commercial 
Suit

CS COMM. 
126/2024

SWEETY 
SINGH VS 

THE PANDIT 
VENTURES

MANISH 
KUMAR

mkadv1010@g
mail.com
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47 613 28-02-2024 9212375039 21.02.2024

613 28-02-2024 8766211654 12-02-2024

613 28-02-2024 9811553596 01-02-2024

613 27-02-2024 9871688568 20-02-2024

613 27-02-2024 9910315473 12-02-2024

613 27-02-2024 9724243214 16-01-2024

613 24-02-2024 9910809574 14-02-2024

613 24-02-2024 9990007137 23-12-2023

613 24-02-2024 9810828193 12-02-2024

613 22-02-2024 8588901609 23-01-2024

613 16-02-2024 9310934697 13-02-2024

613 14-02-2024 8383807808 18-01-2024

613 14-02-2024 8383807808 18-01-2024

613 14-02-2024 9911000126 30-01-2024

613 14-02-2024 9871631454 25-01-2024

MS. SAVITA RAO/VIKAS 
DHULL, DISTRICT JDUGE, 
COMMERCIAL COURT-
02/SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS (COMM)/ 128 /
2024

New Nice 
Carrier Of 

India 
( Through 

Naveen Dhall) 
Vs Lakhani 

Rubber 
Products 
Private 
Limited

Sh. Kshitij 
Aggarwal

jainitisha1604
@gmail.com

Commericial 
Suit

CS 
(COMM)/129/2024

Smt  Anju 
Singhal Vs 
Virender 

Nehra

Sh. Sanjeev 
Chauhan

sanjeevkpalla@
gmail.com

Commericial 
Suit

CS 
(COMM)/130/2024

Raj Home 
Furnishings Vs 
V J Enterprises

Sh. DEEPAK 
RANA

deepakrana.adv
@gmail.com

Commericial 
Suit

CS 
(COMM)/122/2024

Pankaj Kapoor 
Vs Madhu 

Gupta

Sh. VIKRAM 
SINGH

vikram.panwar.
adv78@gmail.c
om

Commericial 
Suit

CS 
(COMM)/123/2024

Sanjog Jain Vs 
Kamal 

Enterprises

Sh. Sudhir 
kumar 
baghel

palsudhir007@
gmail.com

Commericial 
Suit

CS 
(COMM)/124/2024

Balaji Latex Vs 
Dial4trade 

Technologies 
Pvt Ltd

Sh. Prabhat 
Kumar Rai

prabhatrai1994
@gmail.com

Commericial 
Suit

CS (COMM)/ 100/ 
2024

Jyoti Trading 
Company Vs 
Rajesh Gupta

Sh. Pankaj 
Talwar

advocatetalwar1
@gmail.com

Commericial 
Suit

CS 
(COMM)/101/2024

M/s Omsai 
Welding 

Solutions Pvt 
Ltd Vs M/s 
Kaushico 

Machine Tools 
Pvt Ltd And 

Ors

Sh.Simranje
et Singh 

Sethi

sethisimranjeet
singh@gmail.co
m

Commericial 
Suit

CS 
(COMM)/102/2024

Smita Singh Vs 
Ajit Kumar 

Sukhlal Pala

Sh. M.R 
Jangid

advocatemrj@g
mail.com

Commericial 
Suit

CS 
(COMM)/93/2024

Rajinder Kaur 
Vs A2z Infra 
Services Ltd.

Sh. Vivek 
Malhotra

prabhjotengine
ering@gmail.co
m

Commericial 
Suit

CS 
(COMM)/88/2024

Indolog 
Logistics Pvt 
Ltd Vs M/s 

Danpex 
Systems Pvt 

Ltd

Sh. 
SANDEEP 
KUMAR 
KARN

advsandeepkka
rn@gmail.com

Commericial 
Suit

CS 
(COMM)/80/2024

Geeta Handa 
Vs M/s 

Popular Spirits 
Llp

Sh. KAMAL 
SETHI

ADVOCATEKA
MALSETHI@G
MAIL.COM

Commericial 
Suit

CS 
(COMM)/81/2024

Prem Lata 
Sood Vs 

Popular Spirits 
Llp

Sh. KAMAL 
SETHI

ADVOCATEKA
MALSETHI@G
MAIL.COM

Commericial 
Suit

CS 
(COMM)/82/2024

Icici Bank Ltd 
Vs Aaftab

Sh ALOK 
KUMAR

alokadv2001@g
mail.com

Commericial 
Suit

CS 
(COMM)/84/2024

Mascot Health 
Series Pvt Ltd 
Vs Konverge 

Healthcare Pvt 
Ltd

Sh. Naveen 
Chandra

naveenchandra
502@gmail.co
m
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47

613 14-02-2024 8851349530 07-02-2024

613 14-02-2024 9999132159 05-02-2024

613 12-02-2024 9910817527 06-02-2024

613 07-02-2024 9891914800 03-02-2024

613 05-02-2024 8851501089 30-01-2024

48 614 ARBITRATION 29.02.2024 9818388241 NA

614 29.02.2024 8826206201 18.01.2024

614 28.02.2024 8860070760 22.02.2024

614 28.02.2024 9818200305 21.02.2024

614 Miscellaneous 27.02.2024 NA

614 27.02.2024 9868040826 21.02.2024

614 27.02.2024 8826654071 24.02.2024

614 27.02.2024 9927020390 21.02.2024

614 27.02.2024 9818451145 01.02.2024

614 26.02.2024 9312203957 NA

MS. SAVITA RAO/VIKAS 
DHULL, DISTRICT JDUGE, 
COMMERCIAL COURT-
02/SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/85/2024

S K Sethi Vs 
Bijinder 
Chobdar

Sh. Naveen  
Saxena

naveensaxena5
42@gmail.com

Commericial 
Suit

CS 
(COMM)/86/2024

State Bank Of 
India Vs 

Dinesh Kumar 
Donia

Sh. ADAITA 
KUMAR  

ROUT

akroutadvocate
@gmail.com

Commericial 
Suit

CS 
(COMM)/76/2024

Mohit Vs Ankit 
Goel

Sh/ arvind 
kumar

arvind_kumar2
53@yahoo.com

Commericial 
Suit

CS 
(COMM)/70/2024

Axiom Tours 
And Travels Vs 
Pawan Kumar

Sh. Rajal 
Dua

connectwithme
etu@gmail.com

Commericial 
Suit

CS 
(COMM)/66/2024

M/s Gopal 
Mega Mart 

Private 
Limited Vs 

M/s. Wellness 
Marketing 
Solutions 

Private Ltd.

Sh. Sunill  
Kumar

snlkmr588@g
mail.com

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03/SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

OMP (I)
(COMM.)/5/2024

Indusind Bank 
Ltd Vs Kridha 
Logistics Ltd

MR. VIDUR 
SIKKA

VIDURSIKKA
@TRULEGAL.
CO.IN

Commercial 
Suit

CS 
(COMM)/133/2024

Salvation 
Outsourcing 
Solution Pvt 
Ltd Vs Lark 

International

SH. 
RAVINDER 

KUMAR

RAVINDRAKU
MAR.ADVT@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/131/2024

Khyati Dhir Vs 
Sanjay Sharma

SH. 
GURPREET 

SINGH

GS.LAWATTO
RNEY@GMAIL
.COM

Commercial 
Suit

CS 
(COMM)/132/2024

Bank Of India 
Vs Rekha

SH. AMBUJ 
KUMAR 
NIRAJ

ADVOCATESW
E4U@GMAIL.C
OM

MISC DJ 
ADJ/109/2024

M/s Mbf 19 
Llp Vs M/s 

Modern Bazar

SH. AJEET 
KUMAR

9821911064, 
7042519118

ADVAJEET@O
UTLOOK.COM

Commercial 
Suit

CS 
(COMM)/115/2024

M/s Gonsai 
Logistics Pvt 
Ltd Through 

Its Director Vs 
M/s Lsls 

Logistiks India 
Private 
Limited 

Through Its 
Director

SH. 
RAKESH 
SHARMA

SHARMARAKE
SHADV@GMAI
L.COM

Commercial 
Suit

CS 
(COMM)/116/2024

Jfam Pvt Ltd 
Vs Maninder 

Singh

MS. 
SHIVANI 
SHARMA

ADVSHIVANI2
79.SS@GMAIL.
COM

Commercial 
Suit

CS 
(COMM)/117/2024

New Nice 
Carrier Of 

India (through 
Naveen Dhall) 

Vs Lakhani 
Footwear 

Private 
Limited

MS. ITISHA 
JAIN

KSHITIJ.AGGA
RWAL17@GMA
IL.COM

Commercial 
Suit

CS 
(COMM)/121/2024

Bank Of 
Maharashtra 

Vs Reet 
Sachdeva

SH. JATIN 
BHASIN

JITINBHASIN.
JB@GMAIL.CO
M

Execution 
Commercial

Execution 
(Comm.)/27/2024

Vijay Kumar 
Garg Vs Real 

Elevators 
Limited

SH. 
VIPINDILA

WARI

VIPINDILAWA
RI83@GMAIL.
COM
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614 26.02.2024 9999385389 NA

614 26.02.2024 9212888057 NA

614 26.02.2024 9212888057 NA

614 26.02.2024 9212888057 NA

614 26.02.2024 9212888057 NA

614 26.02.2024 9212888057 NA

614 24.02.2024 9999767535 22.02.2024

614 20.02.2024 9999332412 14.02.2024

614 14.02.2024 9999132159 05.02.2024

614 09.02.2024 9999306881 03.02.2024

614 06.02.2024 9811013499 15.01.2024

614 05.02.2024 9818317222 09.12.2020

614 03.02.2024 9212888057 NA

614 ARBITRATION 29.02.2024 9818388241 NA

49 509 CS (COMM)/64/24 01.02.24 29.01.24

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03/SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Execution 
Commercial

Execution 
(Comm.)/28/2024

Canara Bank 
Vs Kt Digital 
Print Process

SH. 
JITENDER 

RAJPUT

ADVRAJPUTJ
K@GMAIL.CO
M

Execution 
Commercial

Execution 
(Comm.)/29/2024

Canara Bank 
Vs Ss 

International

MS. 
CHITRA 

MALHOTR
A

CHITRAMALH
OTRALEGAL@
GMAIL.COM

Execution 
Commercial

Execution 
(Comm.)/30/2024

Canara Bank 
Vs M/s Sunil 

Tiwari 
Transport

MS. 
CHITRA 

MALHOTR
A

CHITRAMALH
OTRALEGAL@
GMAIL.COM

Execution 
Commercial

Execution 
(Comm.)/31/2024

Canara Bank 
Vs Kvb 

International

MS. 
CHITRA 

MALHOTR
A

CHITRAMALH
OTRALEGAL@
GMAIL.COM

Execution 
Commercial

Execution 
(Comm.)/32/2024

Canara Bank 
Vs Kamal 

Enterprises

MS. 
CHITRA 

MALHOTR
A

CHITRAMALH
OTRALEGAL@
GMAIL.COM

Execution 
Commercial

Execution 
(Comm.)/33/2024

Canara Bank 
Vs Rakesh 
Tour  And 

Travels

MS. 
CHITRA 

MALHOTR
A

CHITRAMALH
OTRALEGAL@
GMAIL.COM

Commercial 
Suit

CS 
(COMM)/104/2024

Abs Services 
Vs Shanti 

Mohan 
Educational 

Trust

SH. 
RAJENDRA 

KUMAR 
SINGH

RAJADVOCAT
E1975@GMAIL
.COM

Commercial 
Suit

CS 
(COMM)/91/2024

Union Bank Of 
India Vs M/s 

Sai Global 
Vision

SH. 
GAUTAM 

GUPTA

GSUASSOCIAT
EDS@GMAIL.C
OM

Commercial 
Suit

CS 
(COMM)/79/2024

State Bank of 
India Vs Prem 

Kumar

SH. A.K. 
ROUT

AKROUTADVO
CATE@GMAIL.
COM

Commercial 
Suit

CS 
(COMM)/75/2024

Samsonite Ip 
Holdings Sarl 
And Anr Vs 

Ashok Kumar

SH. 
NAVLIN 
SWAIN 

,GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

Commercial 
Suit

CS 
(COMM)/68/2024

Ivs Creations 
Pvt Ltd Vs 

Neeraj Sehgal

SH. S.K. 
SIWAL

sksiwal1@gmail
.com

Commercial 
Suit

CS 
(COMM)/65/2024

M/s Evershine 
Marble Co. Vs 
M/s Aermec 

HVAC 
Engineering 

Co.

SH. 
DEVENDER 

SINGH

DEVENDER_S
INGH55@RED
IFFMAIL.COM

Execution 
Commercial

Execution 
(Comm.)/14/2024

Rita Sharma 
Vs Amit Mittal

MS. 
CHITRA 

MALHOTR
A

CHITRAMALH
OTRALEGAL@
GMAIL.COM

OMP (I)
(COMM.)/5/2024

Indusind Bank 
Ltd Vs Kridha 
Logistics Ltd

MR. VIDUR 
SIKKA

VIDURSIKKA
@TRULEGAL.
CO.IN

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

RELCOM 
TECHNOLOG
Y PVT LTD VS 

SENCHIT 
SINGH 
BANGA

SH. MOHIT 
GUPTA

9312833620 & 
9654681238

Mohitadv@yah
oo.com
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509 CS (COMM)/71/24 07.02.24 9811898399 16.10.18

509 CS (COMM)/72/24 07.02.24 9810196274 29.01.24

509 CS (COMM)/83/24 14.02.24 6201970125 dhc@g10.in 29.12.23

509 CS (COMM)/89/24 19.02.24 9811317311 09.02.24

509 CS (COMM)/67/24 09.02.24 10.01.24

509 CS (COMM)/103/24 24.02.24 9818025538 14.02.22

509 CS(COMM)/105/24 26.02.24 9999665548 28.06.23

509 CS (COMM)/106/24 26.02.24 9999000366 13.02.24

509 CS (COMM)/107/24 26.02.24 11.01.24

509 CS (COMM)/108/24 26.02.24 999933412 dhc@g10.in 16.02.24

509 CS (COMM)/109/24 26.02.24 999933412 14.02.24

509 CS (COMM)/110/24 26.02.24 9811898399 24.09.21

509 CS (COMM)/111/24 26.02.24 7011066785 31.05.23

509 CS (COMM)/118/24 26.02.24 22.02.24

509 CS (COMM)/119/24 27.02.24 9212888057 22.12.23

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

ICICI BANK 
LTD VS 

SANTOSH 
KUMAR ROY

SH. SATISH 
KUMAR

manish@k1find
ia.com

M/S GOYAL 
FOAM & 

FURNITURE 
VS M/S 

SAURABH 
IMPEX INC

SH.KAUSH
AL

adv.kaushalagr
awal@gmail.co
m

KULDEEP 
SHARMA 

(PROP. OF 
M/S ROYAL 

RUBBER 
INDIA) VS 
RAJDEEP 
SHARMA

SH. KARTIK 
MALHOTR

A

STATE BANK 
OF INDIA VS 

ARVIND 
VENKATESAN 

& ORS.

SH. 
ARVIND 
GUPTA

advocatearvind
gupta@gmail.c
om

STATE BANK 
OF INDIA VS 

SACHIN

SH. BIPLAB 
KR. 

MUKHERJE
E

9811767517 & 
9718621607

advocatebkm@
gmail.com

BRIJ 
NANDAN 

SRIVASTAVA 
VS AKHILESH 

KUMAR 
GUPTA

SH. JP 
SINGH

apdhamijaadvo
cate@gmail.co
m

PRINT ART 
HUB VS M/S 
ECOGREEN 

ENVIOROTEC
H SOLUTIONS 

LTD

SH. SANDIP 
GUPTA

Mohitadv@yah
oo.com

BIJINDER 
CHOBDAR VS 
ACHLA SETHI 

& ANR

SH. ANIL 
KUMAR

manish@k1find
ia.com

STATE BANK 
OF INDIA VS 
ABHISHEK 
KUMAR RAI

SH. RN 
SINGH

807466594 & 
9868523230

adv.kaushalagr
awal@gmail.co
m

UNION BANK 
OF INDIA VS 

HANSHUL 
ARYA & ORS

SH. 
GAUTAM 

GUPTA

UNION BANK 
OF INDIA VS 

M/S GURANG 
& AI 

SECURITY 
SYSTEMS PVT 

LTD

SH. 
GAUTAM 

GUPTA

advocatearvind
gupta@gmail.c
om

ICICI BANK 
LTD VS 

GEETANJALI

SH. 
SATTISH 
KUMAR

advocatebkm@
gmail.com

JITIN TYAGI 
VS AN 

INSTITUTE 
FOR 

GROOMING 
PROFESSION
ALS PVT LTD 

& ORS

SH. 
RAKSHA 
GUPTA

apdhamijaadvo
cate@gmail.co
m

PUMA SE VS 
ASHOK 
KUMAR

SH. 
GAUTAM 
BHASIN

9999306881 & 
9999093893

sglawofficez@g
mail.com

CANARA 
BANK VS 

NITIN 
KUMAR & 

ORS 

MS. 
CHITRA 

MALHOTR
A
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509 CS (COMM)/120/24 27.02.24 9999274724 20.02.24

509 CS (COMM)/127/24 28.02.24 -- 21.02.24

509 28.02.24 8285002845

Total 643

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

KANCHAN 
GULATI VS 

RAM AVTAR 
SHARMA

SH. VINEET 
KALRA

advarnarayan@
gmail.com

PUMA SE VS 
ASHOK 
KUMAR

SH. 
GAUTAM 
BHASIN

9999306881 & 
9999093893

OPM (I) 
(COMM)04/24

HDFC BANK 
LTD VS 

SUNITA JAI 
KARAN

SH. 
SANJEEV 
PATHAK

litigation@srcsl
egal.com
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